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REQUEST    FOR    DISCUSSION    ON 
rHE    REPORT    OF    THE    VIVIAN 

BOSE ENQUIRY COMMITTEE 

SHRI BHUPESH GUPTA (West Bengal): 
Madam, I have a submission to make. You 
will remember that on. the very first day I 
requested that the Report of the Vivian Bose 
Inquiry Committee in respect of the affairs of 
the Dalmla-Jain Company should be 
separately discussed in this House. Members 
from this side in-eluding myself have given 
notice of it, and I do not know why the Gov-
ernment is not providing for a dis-eussion 
immediately on the subject which is agitating 
the minds of the public and the press. I 
understand, Madam, that some sections in the 
Government do not want that this matter 
should be discussed. I say that Government 
can only show that it is not so by agreeing to 
an immediate discussion, because we want to 
aake suggestions with regard to the action that 
should be taken as no action so far has been 
taken with regard to the persons against whom 
such serious allegations have been Made. My 
information is that these authorities have put 
their men who are lobbying here and are trying 
to bring pressure on Government so that the 
matter is hushed up. We would not like this 
report to be ignored in this House or in the 
other House. We want a discussion in order to 
make our suggestions, in order to make 
criticisms and also to compel the Government 
to take action. These people should have been 
arrested by BOW. Nothing has been done. The 
Company should Tiave been taken ever under 
the Industries Regulation Act. Nothing has 
been done. Madam, I say that this is a matter 
of the gravest and utmost importance today 
before the country. The Vivian Bose Enquiry 
Committee report is a most vital and urgent 
matter before the nation in regard to the 
monopolies and so on, because it has revealed 
some ugly spots, most dangerous spots in our 
economic and public life. What are we here 
for if we are not allowed to discuss that? 

THE DEPUTY CHAIRMAN: If you have 
given notice   .    .    . 

SHRI BHUPESH GUPTA: What is the 
Government's position? I would like to know 
that. Why is the Government  not initiating 
discussion? 

THE MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI SATYA NARAYAN SINHA) : I 
think the hon. Member has already discussed 
that report. I think he could not have delivered  
a more bitter attack. 

THE DEPUTY CHAIRMAN: I shall ask the 
Minister. If you have given notice, then 
Government should consider it. Anyway, the 
Chairman has taken note of it. 

SHRI BHUPESH GUPTA: What is the 
Government's position? Do they stand for 
discussion? 

SHRI SATYA NARAYAN SINHA: 
Government will certainly discuss it. But 
when we will discuss it, I cannot say. 

SHRI BHUPESH GUPTA:    When? 

SHRI SATYA NARAYAN SINHA: You 
cannot dictate the time. 

SHRI BHUPESH GUPTA: I do not dictate 
the time but I want a reply. The report is 
before the public We do not even circulate it. 

THE DEPUTY CHAIRMAN: The Minister 
says it will be done. It is only a question of 
time. The time cannot be given just now. 

SHRI BHUPESH GUPTA: Let him consult 
the Opposition Parties and discuss in order to 
accommodate them. 

MOTION  OF  THANKS  ON  PRESI-
DENT'S  ADDRESS—continued 

SHRI MULKA GOVINDA REDDY 
(Mysore): Madam, the President has rightly 
stated in the Address that the issue of the 
Chinese aggression, has been and is today the 
overriding issue before us.   When the    
Chinese- 
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committed their massive and unprovoked 
aggression against India, the entire country 
rose to a man to de-lend the integrity and 
honour of India. The emergency was declared 
and everybody expected that this emergency 
would be utilised by the Government to gear 
up the administration to increase industrial 
production and also increase agricultural 
production in India because of the massive 
challenge by the .Chinese, but unfortunately 
nothing appears to have been done. The war 
efforts or the defence efforts that have been 
made by Government are not quite adequate to 
meet the challenge of the Chinese. Added to 
that, the Chinese unilateral withdrawal and 
unilateral cease-fire have lulled the Govern-
ment of India into a sense of complacency. 
This does not augur well for the country. 

Mr. T. T. Krishnamachari, addressing the 
Board of Irrigation some days ago, has given a 
clear warning to the Government and the 
people at large that the country is going in a 
way which is not in the best interests of the 
country. The productive apparatus of the 
Government has not been functioning 
properly. The industrial capacity that has been 
licensed has not been fully utilised. The power 
potential that has been there has not been 
properly utilised, and the power projects that 
have been sanctioned have not been properly 
functioning. He has also mentioned that the 
Ministers and politicians have been giving 
lectures and have been gloating aver 
imaginary achievements, and he has rightly 
given a warning to the country that the 
Government of India should be shaken to its 
senses. And this sense of complacency should 
be removed from them so that some concrete 
steps are taken to increase production in the 
fields of agriculture and industry. 

When China committed this unprovoked 
aggression against India, some friendly 
countries unreservedly and unstintedly came 
to eur support and 

rightly the President has expressed his 
gratitude to the United States of America and 
the United Kingdom for the support they have 
given us in a moment of crisis. 

Some controversy has been going on in the 
country with regard to the air umbrella 
scheme. It is true that the U.S.A. and the 
Commonwealth Air Missions have been 
touring India assessing the possibilities of 
deve'oping the Indian Air Force to meet the 
challenge of the Chinese if any fresh attack 
were to take place on India. It is true that some 
fears have been expressed that the U.S.A. and 
the U.K. are going to establish their bases in 
India. That point has now been made clear by 
the Prime Minister while answering a 'call 
attention' motion in the Lok Sabha yesterday 
that there is no such thing contemplated. What 
has been contemplated is to strengthen our 
Indian Air Force, to improve our air strips 
and, if necessary, when an attack takes place, 
to take the help of friendly countries, and it 
has been made clear that the United States or 
the United Kingdom should not get perturbed 
over some statements made by some Members 
of the Communist Party or by fellow-
travellers in the Congress. 

DH. A. SUBBA RAO (Kerala): It is in The 
Times of India'. You are absolutely mistaken. 

SHRI MULKA GOVTNDA REDDY: What I 
say is that these friendly countries should not 
get perturbed over some of the statements 
made by some Members who are in a micros-
copic minority in Indian politics in-the present 
context. 

Madam, when the Emergency wa3 declared, 
voluntary collections for the Defence Fund 
were initiated and the working classes and the 
poorer sections of the people gave their all to 
the National Defence Fund. But the richer 
classes, the maharajahs and the property-
owning classes in India, have given very little 
to the National Defence Fund, which really 
shows that the   Government hare not taken 
pro- 
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[Shri Mulka Govinda Reddy.] per steps to 
collect moneys from these land-owning and 
rich classes. The Emergency should have been 
utilised for freezing the Privy Purses that are 
given to the Princes, it should have been 
utilised for getting more collections from 
those classes who can pay, who have earned 
money by illegal means, who have evaded 
wealth tax, who have evaded income-tax. 
Government of India has done well in bringing 
the Gold Control Rules. But, unfortunately, 
these rules have not been •of much use in 
unearthing the gold that has been hoarded by 
the black marketeers. More stringent steps 
should be taken to see that the gold which is 
estimated to be worth about Rs. 4,000 crores is 
unearthed. The quantity of gold that has to be 
worn Dy any male or female should be limit-
ed. Then only can the gold that has been 
hoarded by these people be unearthed. 

Regarding collections, I should sound a note 
of warning. From almost all the States reports 
have come in that coercive and pressure tactics 
have been used by the officers to collect money 
for the National Defence Fund. It is necessary 
that we should raise funds but mere collection 
of these funds will not strengthen our defence 
forces or enable developmental activities to go 
on. On the other hand, it is absolutely ne-
cessary that a defence levy should be resorted 
to in order to raise funds-near ly Rs. 500 to Rs. 
1,000 crores—to strengthen our defence forces. 
It should be voluntary and only then will it 
create enthusiasm among the people and we 
will be making them realise we are at war with 
China and we should do our best to increase 
the defence potential of the country. That does 
not mean that the officers concerned should 
make use of coercive methods to collect funds. 
Reports have come in, and the Prime Minister 
has also been apprised of this fact and he has 
advised the State Governments concerned that 
they should not resort to coercive methods to 
collect funds. 

Madam Deputy Chairman, inefficiency, 
corruption and red-tapism still continue to 
persist in Government offices. A scheme 
sanctioned will not be put into effect even two 
years after it has been sanctioned. So, this 
complacency should be shaken and they 
should see that whatever capacity is 
sanctioned is fully utilised; whether it is in the 
Defence Department or in civil factories, 
whatever capacity aas been sanctioned should 
be fully utilised. And even for sanctioning a 
scheme, the Government of India and their 
different departments take too long a time and 
this kind of red-tapism should be cut down to 
the minimum. Particularly, the Emergency 
should make them cut down this red-tapism so 
that quick decisions and quick actions are 
taken. 

Regarding agricultural production, the 
President has stated that there is an increase ijn 
/agricultural production. It may be true to some 
extent but the increase that has been registered 
is not because there is any increase in the yield 
per acre but it is because more land has been 
brought under cultivation. So, this should not 
make us feel complacement that there is an 
increase in agricultural production. The 
incentives that have been given to the 
agriculturists are not many. Floor prices that 
should have been fixed for agricultural 
commodities have not been fixed and there is 
no such incentive to the agriculturists. On the 
other hand, you see the prices of consumer 
goodsi, particularly industrial goods, going up, 
whereas the prices of agricultural 
coWtmodities, for example, rice, pulses and 
cereals, are coming down. So, in order to 
obviate the difficulties that the agriculturist is 
put to, the Government of India should declare 
the floor prices which will give an incentive to 
the agriculturists to produce more. And the 
other thing that the Government of India has 
not done successfully is this. They have not 
implemented the land reform legislation that is 
now being enacted in most of the States. It re-
quires an amendment of the Constitution   and   
therefore   I   urge   upon 



 

the Government of India to bring forward in 
this Parliament, before the present session 
ends, such a measure in order that land'reforms 
are given effect to. A quarrel is now going on 
between different States with regard to the 
sharing of waters and with regard to power 
projects. This should be decided in the inter-
ests of the nation as a whole and there should 
be properly constituted commissions to advise 
on how water resources should be utilised by 
different States and how best the power pro-
jects should be started. There is the categorical 
lashing out at the Government by Mr. T. T. 
Krishnamaehari that the D.V.C. project, the 
biggest project executed after India got in-
dependence, has not been properly utilised. 
Nearly five lakhs of acres have not been 
cultivated though there is the irrigation 
potential. Though there is water needed for the 
purpose, though there is land for the purpose, 
it has not been utilised because the other 
ancillary steps have not been taken, for 
example, the digging of •hannels for bringing 
the land under cultivation. This shows that the 
irrigation potential that has now been created 
has not been properly utilised. I therefore urge 
that whatever the capacity, whether in power, 
whether in irrigation, whether in industry—
that has already been sanctioned, it is used to 
the maximum extent. 

Another point that I would like to mention 
is that the development of Mangalore port has 
been accepted and sanctioned, but the 
Planning Commission has sanctioned only Rs. 
10 lakhs, which may not be sufficient to 
maintain the staff working on the 
development of this Mangalore port. I would 
like to observe here that the Planning 
Commission, as it is now constituted, works as 
a super Cabinet. It seems the Government of 
India has abdicated its authority and its 
function to this super Cabinet—the Planning 
Commission—on which are members who are 
not very much interested in the welfare of the 
people, who are not drawn from the agricul- 

tural community, who have no interest in the 
general progress of the community at large, 
and they have got very pet notions which they 
have borrowed from books that are written by 
some foreigners, and they are not in touch 
with the people at large. I can understand a 
Central Government Minister or a State 
Government Minister who is drawn from the 
people and who is in constant tou~h with the 
people; he can realise the aspirations and the 
needs of the people and he can work out some 
measures to allay fears or do something in the 
interests of the country as a whole. But the 
Planning Commission, constituted as it is, the 
members of which are not in close touch with 
the Members of Parliament or are not in close 
touch with the people at large, are not in a 
position to decide which project is to be taken 
up now and which project is to be taken up 
later and how best it should be done. I 
therefore urge that the Government of India 
should assert itself in implementing the 
decisions that are now taken by Parliament. 

The Minister for Community Development 
said recently that the benefits of the 
Community Development Programme have 
not reached the public at large, the toiling 
masses at largej because the officials and some 
non-officials are the stumbling block in this 
programme. I fail to understand why Mr. Dey 
made this statement when he had ample power 
to dismiss such officials who are not co-
operating in implementing the decisions of 
Parliament. It should be said that the co-
operative movement has benefited larger 
sections of the people but the Community 
Development movement has not helped the 
masses. It helped only the richer classes of the 
agriculturists, only the people who have some 
access to the Block Development Officers, but 
the poorer sections of the people, by the very 
rules under which loans or grants are made by 
the Block Development authorities, are not 
benefited at all. I therefore urge that there 
should be a revision oi 

671                      Motion  of Thanks on      [ 22 FEB. 1963 ]             President's  address      672 



673               Motion of Thanks ore        [ RAJYA SABHA ]             President's  address        674 

[Shri Mulka Govinda Reddy.] 
the rules that are now governing the 
disbursements of loans and grants by the 
Block Development authorities in order that 
these benefits may accrue to the working 
classes to the poorer sections and to the small 
peasants in the rural areas. 

Now the need for implementing the land 
legislation that has now been passed by 
different States is very necessary and I 
therefore urge that the Government of India 
should undertake an amendment of the 
Constitution in order to give meaning to the 
slogan, land to the tiller. 

Madam Deputy Chairman, we are short of 
foreign exchange. Whatever scheme we want 
to put into effect has not been put into effect 
because there is shortage of foreign exchange, 
and in order to earn more foreign exchange 
our exports should be stepped up. Not only 
exports should be stepped up but research into 
methods for replacing or substituting the 
imports should also be thought of and research 
in this direction should be pursued. 

Lastly, Madam Deputy Chairman, the 
President has announced  in his Address the 
Bills that are coming up before this session of 
Parliament^ but unfortunately the Bill for 
continuing English as an associate language as 
long as the people from the South or the non-
Hindi-speaking people want it has not been 
Included in this. That Bill was expected to be 
introduced in the last session of Parliament, 
and because of the emergency that was 
dropped at that time, and now that the 
emergency is not so much visible as it was at 
that time, it is absolutely necessary that the 
Government of India should think of 
introducing that Bill and passing it before this 
session end*. 

With these words I thank you. 

SHHI P. C. MITRA. (Bihar): Madam, 
Deputy Chairman, I rise to support the Motion 
of Thanks moved by my esteemed colleague, 
Mr. Akbar Ali Khan. 

The President in the course of his brief 
Address before the Joint Session of Parliament 
has said many things vital to the nation. This 
year's Presidential Address has got special sig-
nificance as this is the first occasion when the 
constitutional head of the country addressed 
Parliament since the nation faced an 
unprecedented crisis arising out of the full-
scale Chinese invasion. Naturally the Pre-
sident in the course of his Addresa referred 
somewhat at great length to the background of 
Chinese aggression, the nation's firm resolve 
to face this peril to the nation's freedom and 
integrity, and also to the Colombo proposals 
and subsequent events. 

I am really surprised to find that a few hon. 
Members have tabled a number of 
amendments expressing regret that the 
Address did not reiterate the nation's firm 
resolve, as solemnly and unanimously 
expressed in Parliament on November 14, 
1962, to drive out the Chinese and recover 
every inch of territory occupied by them by 
aggression. I would like to quote here the 
relevant observations of the President in this 
regard. In paragraph T of his Address the 
President observes: 

"These massive attacks and further 
aggression on our territory had a powerful 
effect on our people> and resulted in a 
widespread and spontaneous display of 
unity all over the country. All the petty 
internal differences were hushed and 
stopped in the face of this peril to the na-
tion's integrity and freedom. Parliament 
gave a lead to the nation in this matter in 
November last and our people, throughout 
the length and breadth of India, wholehear-
tedly followed this lead." 

[THIS VICK-CHAIRMAIC (SHRI M. P. 
BHARCAVA)   in the  Chair]. 

This reference to November resolution of 
Parliament clearly means reiteration of that 
resolve. Further, the President, in paragraph 9, 
observes; 

"But the experience of the last few 
months has warned and steeled 
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us and made us resolve to project 
ourselves from this menace and to 
strengthen our defences and economic 
structure to the utmost, pur Government 
is devoting itself to the urgent and vital 
task . . ." 

I would submit, Madam, does it not show 
a strong determination to make all 
necessary preparation to meet the challenge 
thrown by the Chinese? 

The President further goes on, at the end 
of paragraph 11 and the beginning of 
paragraph 12: 

"Our country, committed as it is to 
peaceful methods, will always endeavour 
to solve disputes peacefully, provided 
this is in consonance with our honour and 
freedom...." 

"The issue of the Chinese aggression 
has been and is today, the overriding 
issue before us and everything else has to 
be considered in that context. The 
freedom and honour of a country must be 
given the first place and, if a country 
cannot defend them, then other matters 
lose significance. The nation's activities 
have thus been concentrated on this basic 
issue." 

1 maintain, Sir, that the President, instead of 
reiterating the solemn resolve of Parliament, 
has elaborately Siven a clear indication to 
Parliament that the Government has been 
seriously thinking to implement faithfully the 
direction as given by Parliament . in November 
last. I submit, Sir, that the honourable 
Members who in the course of their speeches 
doubted the bona /Ides of the Government'a 
intention in regard to dealing with the Chinese 
aggression were causing immense disservice to 
the country and trying to take political 
advantage of the crisis. In fairness they should 
unreservedly withdraw their amendments on 
this issue. 

One hon. Member of the P. S. P. said the 
other day that It was unfortunate that the 
Members ot the Congress Party depended 
only on one person, that is, our Prime 
Minister, for 

everything. In reply I would like to state that 
the Congress Party is fortunate enough to get 
a leader of the stature of Shri Jawaharlal 
Nehru on whom the Members as well as the 
whole nation can depend fully as they are 
aware that this leader can rjse to the occasion 
and has risen to the occasion. And they also 
know that their leader has acquired this 
enviable position not only on account of his 
head and heart but his extreme democratic 
outlook in every matter. I feel pity, however, 
for the P. S. P. that they have not got a leader 
on whom all of them can depend. They had 
one or two such leaders but they left them 
being disgusted with the rank and file of the 
Party members. The fling made at the 
Congress Party by the P. S. P. Member 
reminded me of the well-known fable of a 
jackal who lost his tail.    I need not elaborate 
it further. 

The Communist spokesman in    the House,     
honourable    Shri     Bhupesh Gupta, in his 
inimitable way not only tabled a large number 
of amendments but in the    course of    his    
eloquent speech   tried   to   impress   upon   
the House that our non-alignment policy is 
under fire from all quarters whick he termed 
as right reaction, and cautioned tfie Congress 
Party    and    the Government    against   this   
onslaught not only from right Opposition 
parties within the country but also from the 
party within.   He alleged that person* 
working for right reaction have infiltrated not 
only in police and administration but also in 
the Cabinet. He also alleged that  powerful     
Western-bloc countries are putting strong 
pressure on the Government to give up its 
non-alignment policy. I    think, Sir,    Shri 
Bhupesh Gupta's attention has    been drawn 
to the reports that    appeared in yesterday's 
papers in which Prof. Galbraith, the U. S. 
Ambassador, in a speech frankly  enunciated  
the U.  S. policy towards India and    
effectively rebutted the unfounded allegation 
oft-repeated by Communists and fellow-
travellers not only within the country but 
outside also, particularly by the Chinese   
Government.   I   seek   your 
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[Shri P. C. Mitra.] indulgence to quote 
here a few lines from Prof. Galbraith's 
speech to show how &My he has analysed 
the situation as it exists now: — 

"The threat to India's policy of non-
alignment did not arise from American 
assistance. The boot was on the Chinese 
leg and Professor Galbraith felt that it was 
the Chinese who had undermined this 
policy. It was in his opinion very hard to 
be non-aligned against an invader. 

This being so, I become a little uncomfortable 
at  the implication that those who help you are 
the threat to your policy—that, somehow we  
(the Americans)  are the dangerous people to 
know.' To put the    record    straight he wanted 
to categorically state    that the U. S. A. was 
not Interested in extending her    system of   
military alliances.   *We share with you a co-
operative concern over the Chinese expansion.    
It is obviously in    our joint interest that 
Chinese    aggression not be rewarded 
anywhere."' I would like here to emphasise that 
by and large all sensible persons in India 
realise that our policy of non-alignment to any 
of the power   blocs has paid good dividends in 
the Sino-Indian conflict and they do not    ask 
the Government to give up this policy. Shri 
Bhupesh Gupta's tirade    against the Western 
countries, particularly the U.S.A.  in every 
conceivable opportunity is nothing but to 
wreak vendetta on these countries for their 
ready help to us at the hour of extreme national 
crisis.    It  is unfortunate that     some M.Ps., 
who are expected to be more sober, became 
easy prey to Communist propaganda,   and   
knowing   well that our Prime Minister is the 
father of the non-alignment policy in foreign 
relations which has been adopted by a large 
number of countries    subsequently, rushed to 
the Prime Minister in a delegation to enquire 
from him whether there was any proposal 
under consideration to hand    over    certain 

bases and also the command of our air 
defence to the U.S.A. and certain 
Commonwealth countries. Not only that, but 
they gave publicity to it in the Press. 
Absurdity of the inspired report was so 
apparent that no person who has got a little 
intelligence should have any apprehension 
on this count when Shri Nehru is the Prime 
Minister. In regard to one thing, however, 
we should be very clear. Non-alignment is a 
means, so that we may not be involved in a 
war between the power blocs   and not an 
end in itself. 

I would, however, like to draw particular 
attention of the House to the underlying 
feeling that prompted the U.S. Ambassador 
to say the following words: 

"This being so, I become a little 
uncomfortable at the implication that 
those who help you are the threat to your 
policy—that, somehow we (the 
Americans) are the dangerous people to 
know." 

I wish that all responsible persons 
understand the implications of this 
statement and refrain from doing or saving 
anything that may cause misunderstanding 
in the friendly countries, not only the U. S. 
A. and the U. K. but also Soviet Russia who 
are helping us to some extent to build our 
defence. 

Shri Bhupesh    Gupta?  in    another 
amendment, wants us to be guided by 
comments in foreign Communist Press 
relating to our internal matter of law and 
order.   His amendment naturally refers to 
certain comments made by Prauda   and 
other papers of Communist countries 
egarding the arrest of Communists. I would 
like on the other hand that our Government 
send our strong protest to    the    
Governments concerned for interfering in 
our internal affairs.    Shri Gupta has    
further alleged that the Government is 
wreaking   political   vendetta    against   the 
Communist Party, taking    advantage of the 
emergency. I say, Sir, that actually my 
feeling is that the Government has been loo 
soft in this matter. 
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Recently I had been to Ranchi. There I was 
sitting in the Bar library. There was a talk 
between some lawyers, one of whom happened 
to be a Communist. By the way, one of them 
referred to a statement of Mr. Khrushchev and 
addressing  the  Communist friend    said that 
he is    your    Gurudeva.    Immediately the 
Communist lawyer retorted, "No. He cannot be 
my Gurudeva." He said, "All right, Gurubhai."    
The Communist    lawyer    said, "No.    No. 
Lenin was our Gurudeva.   We recognise only 
two Gurubhais;   Stalin and Mao Tse-tung.    
There cannot be any third man." So, that is 
their attitude. They   are   still   making   
propaganda that they are not afraid to show 
their preference for Mao   Tse-tung.   These 
people have not been arrested.    And yet Shri 
Bhupesh Gupta says that the Government    is    
wreaking    political vendetta during the 
emergency against the Communists. 

Sii^ I would be failing in my duty if I do not 
expose the underlying reasons   that   
prompted   Shri   Bhupesh Gupta to hit the 
Ananda Bazar Patrika of Calcutta   below   
the belt.   He did not elaborate the article that 
he considered so objectionable as to infringe 
the provisions of the Defence of India Rules.   
He tried to confuse the House by dragging 
Acharya Vinoba Bhave's and the Ceylon 
Prime Minister, Shri-mati Bandaranaike's 
names as if both have   been   slandered in   
one   article. If I remember    aright,    there    
were two articles on different dates. In one, 
the   paper    strongly    criticised    Shri 
Vinoba Bhave's article that appeared in the 
Amrita Bazar Patrika in which the saint 
advocated peace talks    with the Chinese 
Government without insisting on withdrawal 
to the pre-8th September  line.    In  that 
article,  the saint  spoke some  good words   
about the Chinese people and also    argued 
that the persons who have self-confidence 
should not hesitate to have negotiations at any 
stage.   I must confess, I thought that Shri 
Vinoba Bhave was doing positive harm to the 
country and that it might affect the morale 

of the people. I am sure many readers must 
have shared that view. I do not think that the 
Ananda Bazar Patrika did any harm to the 
defence effort by strongly criticising the 
saint for the article. It may be argued that 
the criticisms could be made in milder 
words but to suggest that it advocated 
violence and so on is to stretch the 
imagination too far. I can well understand 
the real reason that actuated Shri Bhupesh 
Gupta to attack the paper off and on . . . 

KUMARI SHANTA VASISHT (Delhi): 
Even the Prime Minister has said that the- 
article in the paper was objectionable.    
What is your view? 

SHRI P. C. MITRA; I say that the 
reference of the article to which the Prime 
Minister objected was relating to Mrs. 
Bandaranaike. Actually Shri Bhupesh 
Gupta mixed up the two articles. Thus he 
tried to confuse the Prime Minister also. 

SHRI JOSEPH MATHEN (Kerala): Were 
you criticising the hon. Member or Shri 
Bhupesh Gupta? 

SHRI P. C. MITRA: Since the Chinese 
invasionj this Bengali daily of Calcutta 
consistently asked the people to be on 
guard against the Communists and fellow-
travellers and this has naturally infuriated 
Shri Bhupesh Gupta and he has tried to 
attack the paper off and on. 

The President, while concluding his 
Address, has reminded us of our com-
mitment to build a democratic socialist 
society. I am afraid we are    not very serious 
to fulfil our commitment to which the    
President has   in    his wisdom, thought fit to 
draw the attention of the Parliament. It is 
true that we have built up a democratic 
society but socialism is    still a    far    cry.    
I would like that the emergency powers 
should be utilised to bring a    more equitable 
distribution of wealth in the country and 
bring down disparity in income.   The wrong   
notion    that has been created that we are 
proceeding towards the goal by    expanding   
the public sector in industries should be 
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Dispelled forthwith. This, in my opinion, is 
nothing but State capitalism. The various 
corporations that are running the various 
public sector organisations have no socialistic 
outlook. You will be surprised to know that 
one of the economy measures due to the 
emergency taken by the Heavy Engineering 
Corporation Ltd. at Ranchi, was to stop the 
house rent allowance to the employees who 
live at Ranchi town at about 10 miles' distance 
from the site. I would request the Minister in 
charge to make enquiries into the matter as to 
what led the Corporation to stop this 
allowance that the employees were getting 
since its inception, and that also during this 
emergency. Again, the quarters that are being 
built for Grade IV employees have not even 
enough space for one man to remain. One 
door is being provided for two rooms, for two 
employees. This way the socialist society is 
being built up. Thank you. 

SHRI S. C. DEB (Assam): Mr. Vice-
Chairman, I associate myself with the Motion 
of Thanks moved by Shri Akbar Ali Khan. 
Now the President, in his speech, generally 
dealt with the Chinese situation and the 
defence efforts that our Government is mak-
ing. There are many references there. 1 am 
quoting some: 

"But the experience of the last few 
months has warned and steeled us .  .  ." 
I lay very much stress    upon    the "Word 

'steel': 
"... and made us resolve to protect 

ourselves from this menace and to 
strengthen our defences and economic 
structure to the utmost. Our Government is 
devoting itself to this urgent and vital task . 
. ." There are other references also like: 

"... by reorienting our industrial pattern 
so as to give priority to defence needs. 
Thus, in the field of agriculture, industry,    
transport, 
• communication, power, technical -
education and research we have to 

•continue to do our utmost." 

So the President in his Address has dealt at 
great length with our defence efforts and how 
the priority should be given and also basing it 
on the economic structure that is going to be 
built. Unless a country is economically 
developed no war effort, no technical measure, 
no industrial background, can be there. So, as 
we are building up our defence enterprises, we 
are also at the same time developing the 
industries in that direction. We are orienting 
our Third Plan to the defence efforts and these 
are ably mentioned in the President's Address. 
But the Opposition Members are finding fault 
with some governmental measures which, in 
their viewt are not considered sufficient. They 
may have their views and there is nothing 
wrong in it but to accuse the Government of 
going slow is highly objectionable. In the 
major portion of the speech, the fact that 
defence measures will be given priority is very 
evident. So when the Opposition Members are 
trying to build up their case, they must realise 
how to build a country industrially and also 
build up our defence effort and the defence or-
ganisation. We know that China wa* trying for 
years together to build up its defence 
production. We are moving in another 
direction. We are always trying to have peace 
in the world. We are going in the international 
sphere for the peace of the world because the 
peace of the world is paramount for the 
existence of the people and the general masses. 
There are little countries and they are getting 
their independence and coming up in numbers. 
So if we only think in terms of warfare, if we 
think only in terms of developing our 
resources and spending our resources on war 
efforts, then what will be the fate of the small 
nations? How can they defend themselves? So 
the great powers like the U.S.S.R. and the 
U.S.A. are also thinking in terms of world 
peace. They are also making adjustments here 
and there. The example of that we had in Cuba 
and there we have seen how two great powers 
with all their material resources and with all 
their efforts 
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and war weapons at their disposal tried and 
preserved the peace OB the world. They are 
trying for peace in the world because only 
when there is peace in the world can countries 
progress and cultural and other development 
programmes can go on. But now the challenge 
has come to us through this Chinese 
aggression. We are pow re-thinking and we 
are now trying to develop our'defence 
organisations and our defence efforts and we 
are also trying to the best of our ability to 
build up the country economically in order 
that we may not depend on any ountry any 
further. This is the bre-vailing spirit and the 
Government's efforts are also directed in this 
manner and they are moving ahead. Those 
^vho find fault with the Government treasures 
are doing so without any foundation and their 
criticism has no meaning. The Opposition 
Members are also trying the leadership of the 
country. They are also trying t> cast 
aspersions on our national leader Prime 
Minister Jawaharlal Nehru. But he has the full 
confidence of the party in power and he also 
has the confidence of the masses and of the 
Opposition too. That being so, how anyone 
can criticise such leadership in an unmannerly 
way, I cannot understand. In his personality, 
his outlook, his thoughts, in his . sentiments 
and sacrifices, nobody in this country can 
stand equal to him. 

Some hon. Members of the Opposition 
were also expressing their opinion against the 
continuance of the state of emergency in the 
land. I jfail to understand them. In one breath 
they say that our war efforts should be 
moulded and developed swiftly and in the 
same breath they say that- the state of 
emergency should be ended. How is that 
possible? The emergency is actually there still 
and the spirit and the war mentality in the 
country are growing. We are now thinking 
that not only the soldiers at the front but 
everyone in the land behind the soldiers 
should feel that he is fighting the war and he 
should help the coun- 

try in the war effort. We do not know how 
long the Chinese will be there keeping silent. 
We do not know what will come in the future. 
Our leader was saying that this will be a long-
drawn war. So we should bear all these things 
in mind and we should mould our minds in 
such a way that we may all think together and 
act together. We should all feel that we are 
one nation, one country and everyone of us is 
moving in the same direction. 

In these days much of the criticism comes 
from the Opposition, both from the platforms 
and the Press and in an emergency this is not a 
happy sign. They must all seriously feel that 
all our war efforts should be strengthened, 
that all our defence resources should be 
mobilised in a particular direction and they 
must have this outlook, that there should be 
no disruption in our efforts to mobilise the re-
sources of the country for the national war 
effort and for strengthening the country. 

In this connection I would like to mention 
one thing. The Chinese are doing a lot of 
mischief by carrying on false propaganda all 
over the world. Their propaganda machinery 
is so strong that whatever we may be doing is 
not able to cope with it. Therefore, my 
submission to the Government would be that 
our foreign propaganda machinery should be 
made stronger in order to meet this challenge 
that is made by the Chinese on the propa-
ganda front. They are always carrying on false 
propaganda. At Moshi and other places also 
they have created confusion and they have 
created misgivings in the minds of those who 
attended the meetings there. I do not want to 
enter into details about all those things. I 
would only say that their propaganda 
machinery is such that they carry the people 
with them for the time being. So our foreign 
propaganda machinery should be made much 
stronger so that we can meet this challenge 
also from the aggressor, ably, quickly and 
efficiently. 
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In the President's Address mention has been 
made of many things connected with 
agriculture. However, my own feeling is that 
the Govern-•ment is not doing things to the 
extent that it is necessary for us to do. In the 
field of agriculture, for instance, the 
cooperative movement should be grow* ing 
stronger and stronger. This is not the case now. 
Another thing is that land distribution is 
lacking. Land to the cultivator, land to the 
agricultures, is not the case in many parts of 
the country. Fertilizers, minor irrigation 
programmes and so on are given to the States, 
but those at the Centre should see how the 
States are moving and whether they are 
moving in the desired direction. It has been 
stated that the Central Government is asking 
the State Chief Ministers to take over the 
portfolio of agriculture. I do not know how far 
they are seriously thinking of doing it and how 
far the States have proceeded in that direction, 
and how far they have succeeded in having 
more production. We have seen that whenever 
there are floods he crops fail and in many 
places in the land the crops thus fail and the 
economy of the people suffers and their 
economic condition becomes very bad indeed. 
We should see to these things and when we 
make a programme, we must see to it that it :is 
carried to its logical conclusion. 
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SHRI JOSEPH MATHEN: Mr. Vice-

Chairman, Sir, I support the motion. Under the 
stress and strain of the great responsibility 
shouldered by the Administration I do not 
think a better statement of policy could have 
been placed before both Houses of Parliament 
by the President to protect the freedom, 
integrity and the progress of this great nation. 
Critics who are interested in criticism only 
may find some loopholes here and there in the 
Address to find fault with the Administration 
and the achievements of this Government. But 
even all these critics from what we have seen, 
could not have a common ground to attack the 
Administration and the policies chalked out 
and placed before Parliament. When we go 
through the overall picture of what has been 
enunciated, we can come to the conclusion that 
under the present circumstances these can be 
the only policies that can be chalked out to 
meet the present emergent situation. For the 
last 15 years this country had been striving 
hard with the meagre resources that it had and 
with assistance from friendly countries to 
provide a sound economic status to all the 
citizens of this country. It had been the policy 
of this Government to establish by democratic 
and peaceful means a socialistic State and even 
though we have not achieved to the full extent 
of our ambitions we can easily claim that the 
achievements of this country for the last 15 
years have been spectacular and we can find 
progress in the economic, social, cultural, 
educational and on almost all other fronts in 
the country. In spite of that there may be 
persons who may hold extreme views, who 
may say that our policies are quite slow and 
there may be persons who may be having 
conservative views, saying that all our pro-
gressive policies do damage to the economic 
set-up of this country. With all that we have 
the great satisfaction that till this time our 
policies have been well appreciated by the 
people of this country and these have been 
fully supported in the last fifteen years   by the 
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majority of the citizens of this   great nation.   
When we speak of the economic progress of 
this country,     we are led to think of the 
various aspects   by which the nation is     10 be     
bout, up. Hitherto,  being a peace-loving 
nation, we have been under     the impression 
that by- building up the economic setup of our 
country we will   be doing everything for the 
progress and   preservation of the status of our 
country. •But the Chinese attack on our borders 
came as a stab in the back     and     the people 
of this country have now realised that 
economic progress alone will not do for the 
existence and for   the preservation  of the 
freedom arid progress °f the country.   That we     
have realised.   And now for the     last few 
months we have been     experiencing that the 
entire nation rose up like one man to defend the 
freedom   of     this country. We have seen that 
in spite of the extreme friendship that we have 
been extending     to     our neighbour, 
Communist China, we could get only attack on 
and even aggression against our borders.   We 
have seen that   the friendship that we have 
shown in the international field and also in all 
other spheres towards the Chinese Government 
has not been well appreciated by China.   It 
may have been due to their ideology that these 
people could     not appreciate the friendly 
attitude of this nation.   This Chinese attack, 
according to me, is a blessing in   disguise.   
We have now started thinking of building up 
our defence forces   In spite of the economic 
progress made,     we realise that unless we 
build up a strong   defence, this country cannot 
exist as   a free nation in the comity of   
nations. So, every effort is being made now by 
our  own   people's   co-operation   and from 
the assistance     from     friendly oountries to 
strengthen     our defence forces.   When 'we 
speak of the defence of this country, I am led to 
say something about the way in which we are 
handling defence matters at present. 

Whenever we talk of defence every Tom, 
Dick and Barry wants to know how we are 
managing the defence affairs, how much 
ammunition we are manufacturing, how much 
we are get- 

I ting, where it is stored, where it is to I be used 
and how it is to be used. All such details are 
asked by every man and even by some 
supposed to be or so called responsible persons. 
They indulge in asking such questions and 
surprisingly enough our Government also at 
times divulges some of the secrets which should 
not have been divulged as far as defence 
matters are concerned. Defence means not only 
acquiring the best of arms and ammunition but 
also keeping a sort of secrecy in handling them. 
This tendency should go. We have been 
experiencing that this Government had not kept 
as much secrecy as they should with regard to 
defence matters. The attention of the 
Government should be drawn to this and I hope 
that the tendency on the part of some of the res-
ponsible persons in this country in asking for 
each and every minor detail about the defence 
activities of this country will not be repeated on 
patriotic grounds. 

Again, from the President's Addrese we 
could see that in order to augment defence 
production we are going to have ordnance 
factories established and wherever there are 
factories we are going to expand them to 
augment defence production. Since most of 
these ordnance factories were existing at the 
time of World War II, I think most of the 
neighbouring countries know the details 
about the working of almost all the factories 
that are existing at present. They know in 
which factory, in which location, what ammu-
nition is manufactured. They also know what 
capacity those factories have and how much 
modern arms can be manufactured in the 
factories in India. All such details they know. 
Even though it has been kept as a secret 
within India, it is not a secret outside India 
because during World War n most of the 
countries were co-operating in the war effort 
in this country. So, while establishing new 
factories it should be the endeavour of the 
Government to establish them in various 
distant places irrespective of the cost and 
irrespective of the non-availability of mater-
ials and such other matters. And when- 
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ever we establish these factories it should be 
our intention, to maintain the maximum, 
possible security and secrecy with regard to 
them. 

Now, during this emergency we have 
been experiencing an all-out cooperation 
from the various sections of the people. We 
have been experiencing an all-out support 
from all political parties for our defence 
effort. 

[THE DEPUTY-CHAIRMAN in the Chairl 

The day before yesterday I had been listening 
to the speech of      the hon. Shri Bhupesh 
Gupta.    He has      been complaining that in 
spite of   the all-out support that has been 
extended by his Party some of his colleagues    
are still kept under detention.    This is a 
matter which should  be given much 
importance.    On the very face of his appeal     
it     is     quite       reasonable that being      a     
prominent    member of the Communist   
Party     remaining outside it is his 
responsibility     to see that his colleagues are 
brought out of jail detention.    But when we 
go into the details of the matter our attention 
is drawn to what had actually happened in the 
meeting of the Communists' National Council 
when they were   to pass their resolution on     
the Chinese aggression.   If   that   resolution     
was passed at that time   unanimously, I do 
not think that this Government or any person 
in this country would dare   to say that any of 
the Communists should be kept under" 
detention even during the emergency time.    
That democracy has taken deep root in this 
country   is quite evident from the fact   that 
even at a time when the Communist Gov-
ernment of China had been   launching great 
attacks on our borders, even at a time when 
they were preparing    for war on our borders,     
even at a   time when the pro-Chinese and 
pro-Russian Communists     of West Bengal      
were fighting in the streets,   the Communist 
Party was recognised as a     political party to 
function in this country as any other political 
party. This is a matter which should merit the 
attention of all democrats of this country     
and elsewhere.   Had it not been for the 
Indian 

National Congress which is in power and 
which from its very inception is brought up 
with the ideals ' of democracy, this 
Communist Party would not have had the 
right to function in this country at a time when 
. . . 

THE DEPUTY CHAIRMAN:    Please wind 
up. 

"HRI JOSEPH MATHEN:  I have only 
started, Madam. 

THE   DEPUTY   CHAIRMAN:    You 
started at 2-15. 

SHRI JOSEPH MATHEN:    As I was 
saying, the Communist Party     would not have 
had the chance to function in this country at a 
time when even according to them there are   
anti-social elements,  anti-national  and  
unpatriotic elements      within    their      Party. 
Madam, I hope Mr. Bhupesh    Gupta who had 
been pleading   for     the release of those who 
are     kept   under detention will take the 
initiative     to expose those     unpatriotic      
elements within his Party, who have been    all 
the time functioning against this Government 
and who cannot believe that a Communist 
country      can    commit aggression.    Such 
people will have to be exposed by     Shri 
Bhupesh Gupta, and I hope he will come 
forward     to bell the cat and thus enable the 
Government to detain only those   persons who 
are anti-national and unpatriotic. In this 
connection I hope the Communist Party will 
help   the Government and enable it to avoid 
detaining     the patriotic elements in     the 
Communist Party,    so    that    Government      
may not be compelled to depend upon   the 
Intelligence reports to detain      their members.    
Narrow     party      feelings should not stand in 
the way     Of the patriotic instincts of      Shri   
Bhupesh Gupta to point out     the anti-national 
and non-patriotic elements     of     his Party. 

SHRI BHUPESH GUPTA: There is no anti-
national or non-patriotic element in the Party. 

SHRI JOSEPH MATHEN: There is a pro-
Chinese section in the Party. 



 

SHRI BHUPESH GUPTA: This is all 
C.I.D. lie, all these utterances, to repeat 
this kind of thing. Do you belong to the 
Intelligence Branch? 

SHRI JOSEPH MATHEN; Then, Madam, 
he has been complaining that there is 
compulsion for the collection for the 
Defence Fund in Kerala, Regarding that 
information also, he being a good soul 
might have been misled by the pro-Chinese 
elements in the Kerala Communist Party. 
He might have been misled, and I know 
perfectly well that if Shri Bhupesh Gupta 
had known the fact that the Kerala people 
were so liberal in contributing to the 
National Defence Fund, he would not have 
dared to point out that matter on the floor 
of the House. 

Again I wish to say something about the 
industrial policy of the Government. With 
regard to the industrial policy there had 
been a lot of criticism. Whenever we are to 
establish industries in this country; there are 
monopolist areas which claim them, and 
because of the way in which the cases are 
handled most often we have found that 
most of the regions of this country are to be 
satisfied with Community Development 
and Panchayati Raj programmes, whereas 
there are certain areas which are 
monopolising in establishing public sector 
and private sector industries. This tendency 
should go. There should be parity as far as 
the distribution of industries is concerned. 
Regional parity should be the motto 
whenever licences are issued for the 
establishment of private industries, and 
whenever we are to establish public sector 
industries, it should be our endeavour to see 
that they go to the non-industrialised areas. 

Madam, I wish to say a word on the 
educational system and I finish. We have 
been hearing for the last two years that the 
medium of instruction throughout this 
country would be changed over to the 
regional language. I have been all the time 
pointing out the danger of changing over 
the medium of instruction to the regional 

language. If at all the medium of instruction 
should be changed in this country, it should be 
to the national language, so that when people 
educated in the various parts oi tne country 
assemble in the capital, they may not feel that 
they are people from some other countries. 
Madam, accoruiiig to me, it is not time yet for 
swi.ching over to Hindi as the medium of 
instruction. So, to maintain the integration of 
HAS country and to avoid regional feelings and 
other conflicts, it would be better to wait and 
see when we can introduce Hindi as the 
medium of instruction.   Thank you. 

KUMARI SHANTA VASISHT: Madam 
Deputy Chairman, I felt rather sorry when I 
heard the speeches of the Members of the 
Opposition Parties. Some of them are of the 
opinion that the emergency should continue. 
Others are of the opinion that it should not. 
Then also they are of the opinion that some 
more people should be arrested. Some other 
Members said that those who have been 
arrested should be let off. When they say _that 
there is no emergency, they also at the same 
time criticise the Government that defence 
preparations are not being made. They say that 
we should now get the maximum amount of 
help from wherever it is available, and they 
also plead that there is no emergency. Some 
Members of Jan Sangh had said in the last 
session as well as in this session that there was 
not going to be any more attack by China at 
all. I personally am not at all sure that there 
will be no attack. 
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KUMARI SHANTA VASISHT:    I do feel 
that we cannot    be    complacent about it 
that there will be no attack. If no attack is 
coming     from China, where is the quarrel,     
where is     the trouble? If no attack is 
coming,   then we should not be worried 
about   the defence of the country and all the 
rest of  it.    We   are   making preparations 
and we are worried about it and there are all 
the heat and stress because we are expecting 
that there may be further attacks on the 
country.     If     the Opposition Members feel 
that     there will be no attack and so on, then     
I suppose there should be no difficulty, there   
should   be    no    disagreement amongst the 
various Members in   this House. 

Mr. Mani as usual—speaking I do not 
know on whose behalf—said .  .  . 

AN HON. MEMBER: On    hi*    own 
behalf. 

KUMARI SHANTA VASISHT: He said 
that there is no war, no aggression and no 
emergency, and that we should have 
emergency declared only for the northern 
parts of India and not for the South. I do not 
see how if North India has difficulty, South 
India will escape that difficulty or how the 
whole country will not be affected by it. Our 
stand is that even if Nepal, Bhutan and 
Sikkim has any trouble, it will become our 
trouble. If there is any trouble in a nearby 
country, we cannot remain unaffected by its 
repercussions. So, Mr. Mani's analysis is 
very dangerous and I wonder what he means. 

Mr.,Mani also referred very unkindly to 
and made a very dirty remark about the 
Chief Minister of Orissa as to what the 
gentleman was doing in secrecy. And he 
wanted the Government to expose their 
plans and come out with their plans about 
the defence preparations and so on. I would 
like Mr. Man! to expose his plans as to what 
they are, say    what 

he means and what his motives are. Here is an 
adviser of the Government to advise them on 
various mattera affecting defence and other 
preparations. He is an expert and a very 
capable person. I do not understand as to how 
Mr. Mani could have any objection to that. 

SHRI i B. D. KHOBARAGADE; If you 
want, you should make him a full-time adviser 
and ask him to resign his Chief Ministership. 

KUMARI SHANTA VASISHT: If the advice 
ig needed only on occasions, he can do it part-
time. If it is wanted full-time, he can be made 
a full-time adviser. 

SHRI B. D. KHOBARAGADE: There are a 
number of complaints from Orissa. 

SHRI ARJUN ARORA: These complaints 
are baseless. 

AN HON. MEMBER: They are mas-
quarading under the Congress flag. 

KUMARI SHANTA VASISHT:      And he has 
accused, along with a number of other Members, 
that the Emergency is. being used for party 
purposes. I would be happy to inform him a little 
bit as to how things are functioning; he may not 
very much know about the functioning of 
political parties     or   even about the Congress 
Party, if I may say so.    The parties which have 
been all through parading their unity and devo-
tion have said in each speech, at each meeting 
and from each platform that they are interested in 
helping the war effort and so on and 90 per cent.     
of their time and energy they have spent in 
criticising    the   Government    and making 
capital gain out of this   propaganda.   I    am 
sorry to say     that while professing to give 
support, they have criticised  everybody,  
beginning from the Prime     Minister   down     to 
everybody else with a desire to make capital out 
of it, whereas   he   is very much worried that the 
Congress Party is making capital out of the     
Emergency.    It is the duty and responsibility of 
the Congress Party, that is the 
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ruling party, to help in the war effort because 
the Government basically and essentially 
because of its responsibility .as government, 
has to look to defence and other work 
connected with defence, work like the 
promotion of war effort, etc. and the ruling 
paryt's ; ob is to help the Government in the 
pormo-tion of defence efforts. It is part of the 
ruling party's job to do that work but the party 
is not making political capital out of it, 
whereas the other parties, particularly the Jan 
Sangh and the Swatantra Parties, have been 
carrying on a lot of propaganda and using the 
situation for party ends. And if Mr. Mani is 
interested, I would like him to study this 
aspect a little more deeply than he has done. 

Mr. Ganga Sharan Sinha said that we 
suffered a diplomatic loss and we "were 
isolated, and quoted Viveka-nanda who said 
some sixty years ago that we should not 
depend upon the Chinese. Now he must 
remember that even as far back as twenty or 
twenty -ilve or thirty years ago, when General 
Chiang-Kai-Shek was in charge and head of 
State in China, the Americans gave him full 
help and they were friendly with him. They 
were giving him as much help as they could 
But, unfortunately, the people did not want his 
regime and that regime was thrown out and a 
Communist set-up came into being. 
(Interruption) Anyway, the fact is that even 
America was helping Gen. Chiang-Kai-Shok 
at that time. He and his family came here 
sometime in the 1940s. They were received by 
our Prime Minister. We welcomed them, we 
were very excited about their, visit. And 
today, of course, they are in Formosa; they are 
no more ruling China. But to say that for ever 
and ever and for decades and centuries we 
should never trust a nation, is a sort of 
thinking which I cannot appreciate or like. It is 
wrong to say that we should have never 
trusted China. Well, at one time, Japan and 
America were engaged in a very bitter 
conflict, they were fighting a war. Atom 
bombs were dropped on Japan and they 
completely   finished     those 

cities in Japan, and Japan was badly defeated. 
But it is the Americans who have been 
helping them and who have been carrying out 
the reconstruction programmes in that 
country. So, you cannot say that fox ever you 
will not be friendly with any country or that 
for ever you will be against any country. That 
criterion cannot be applied.   I would like   .   .   
, 

SHRI B. D. KHOBARAGADE; China also 
will be able to help us build our country after 
some time. 

KUMARI SHANTA VASISHT: Well, 
America and England are helping us; Russia is 
helping us and the European countries are 
helping us. Therefore, do not worry about 
that. I would like to give one or two 
suggestions about the war effort. If we want 
every single human being to become a part of 
tb*» war effort, if we want every single family 
to invest something in the war effort, to 
defend and to feel for the country genuinely 
rather than be a spokesman of A or B or C or 
D—being a spokesman of somebody is not 
going to help our country—and if we want to 
unite this country and also work for the strong 
defence of our country, conscription is, I 
suppose, absolutely inevitable and essential. 
Mr. Ruthna-swamy said that conscription was 
not feasible because we had a large number of 
people and a lot of equipment would be 
necessary. If we want to fight the Chinese 
whose army is four or five "times larger than 
ours, we must have a large number of people 
involved in the war effort, and they should be 
equipped and trained for the defence of the 
country. Unless every single family is 
involved in the defence of the motherland, 
everyone will not feel the same way; everyone 
will not be as genuine as the other. Everyone 
should invest something to protect the country 
because today a certain section is working 
hard, making sacrifices and investing funds to 
protect and defend the country. And there is 
another section—the very rich section, the 
moneyed section—which will not part with its 
money, with its gold. But those people want to 
make capital 



705         Motwn 0/ Thanks on       [ RAJYA SABHA ]               President's  address   706 

[Kumari Shanta Vasisht.] out of the 
Emergency.   Out of the war effort, out of the 
war situation,   they want to promote their 
sales, they want their trucks to be used,     they     
want their machinery to be used, they want 
their factories to be used for   production 
purposes,    for war      operations, so that they 
may     make more     and more money.   When 
one section of ths country is making tons of 
money and another section is making     
sacrifices, there can never be any unity in that 
country.   That will  only  be a foolish dream.   
Only when every single individual is involved 
in the defence     of the country, only when 
every     singl" family sacrifices something for 
the defence of the country and only   when 
every person—even the sons of Tata*, Birlas 
and of Mr. Jaipuria also     and the other rich 
people—go to the front, there will be unity in   
the     country; otherwise there can be no unity   
because these people would be   wanting to 
make money and become richer and richer and 
carry on propaganda     on behalf of various 
other countries and be their spokesmen and 
condemn their own country and their own    
government.   And they will not move their 
little finger to help this country at all. They will 
become even allied      with various other 
countries and with various people outside this     
country   and they may become capable of    
owing their loyalty beyond this country and 
outside this country, as the Communists are 
said to be.     Therefore, I feel that every single 
adult should be given compulsory military 
training and    we should instil in people a 
greater sense of discipline, a greater     sense of 
responsibility and also make them partners in 
the building up of the country, in the defence 
of the country. I think it  is  absolutely  
necessary    that    we should    have      
compulsory    military training for adults for 
two or three years, I mean for people between 
the ages of 18 and 40. And every single person    
must    be     conscripted    and put    in    the    
regular    army.   Apart from     this     at     
least    one     adult member from each family 
should be in the defence services.   Only then 
would they feel that this is their country end 

; they v.'ill speak rightly and behave also rightly 
and this question of who should be arrestee 
«ind who should not be arrested will partly 
disappear because everybody will be involved 
in the welfare of the country. 

Another point that I would like to make here 
is about our intelligence service which is very, 
very poor indead. So long as our intelligence is 
as bad as it is things cannot improve. Foreign 
people and foreign countries know what is 
happening in our country, but our own 
intelligence and our own men do not know 
what is happening in our country. How can we 
take good care of our defence, our security, 
Our plans and programmes when we have no 
idea as to what foreigners are doing in our own 
country, what our neighbours are doing in our 
country and what is happening in other 
countries about our own situation? It is 
absolutely necessary to improve the 
intelligence department of our country 
radically and extensively, to bring about better 
quality in the department and to collect intelli-
gence from every higher sources, higher levels 
and from higher society. Anybody can go to a 
public meeting and find out what is said there. 
Everybody knows what is said in a public 
meeting. But what is happening behind the 
scenes is very necessary to be found out if we 
want to take good care of our security etc. 
Closing our eyes to the various things and 
developments that are taking place is not going 
to help our country particularly at this 
juncture. 

I would also make a few points here 
about what our friend, Mr. Mitra, 
said. He was rather worried that 
some of the Members went and asked 
the Prime Minister whether air bases 
were going to be handled by foreign 
powers and foreign technicians and 
so on and so forth. Every Member 
has r\ r'ght to gr> and find out, make 
;ome enquir: et some informa- 
tion from tiw V-'™   Minister or from 
the Gove '--:me Minister 
said   th: t      aose   15  M.Ps. 
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wJio went there—I was one of them— but he 
also said it to the Executive Committee of the 
Party and in the House yesterday, in the Lok 
Sabha, and I do not see why this should upset 
Mr. Mitra so much, because people have a 
right to know, and therefore he clarified a 
certain point though, I think, the press is still 
carrying on the controversy; leading front 
page news is being made out of this so-called 
air umbrella, and so on and so forth. 

Mr. Mani yesterday pointed out in his 
speech—referring to the air umbrella—that the 
U.S. Ambassador had said that all the help was 
being given at the instance of the country 
asking for it and the Prime Minister should 
clarify it. Yesterday, the Prime Minister also 
made a statement in the other House about it. 
Further I do not see why Mr. Mitra should be 
so worried and come out with a fantastic 
defence of the Anand Bazar Patrika, which 
even the Prime Minister yesterday had to 
condemn in no uncertain terms as the paper 
was very objectionable and so on and so forth. 
Not only the Anand Bazar Patrika, but I think 
there are a large number of other papers also 
which use very indecent and very 
objectionable language and make propaganda, 
and they are not helping the war effort by any 
means at all, and they should be banned by the 
Home Ministry very quickly, without any 
delay. There is this "Opinion," there is this 
"Disturbing Trends" and some other papers 
including some of our . . . 

SHRI BHUPESH GUPTA: Mr. Gopala 
Reddi's photograph appeared in the Hindustan 
Standard together with that of the owner of 
the Anand Bazar Patrika, Mr. Ashok Sarkar, 
Hindustan Standard of 17th of this month. 

KUMARI SHANTA VASTSHT: Now the 
nhotograph is not 'f sny ^oirern to us, but I am 
sorry that these papers are doing a lot 0 a 
propaganda against the Govera*n?nt and the 
func- 

tioning of    the    Government.    They should 
be banned, and when Mr. Mani referred to   Mr.    
Churchill,    I    may remind him that in the 
country of Mr. Churchill all these people would 
have been  behind  bars,   and  these  papers 
would have been banned, and I want to know 
what happened to his sense of democracy when 
America did not always  speak  that  India     
should  be given  freedom;   when    the    
freedom battle was going on,  they    did    not 
categorically    and    dogmatically    say that 
India should be free.   Even when trouble  was  
going  on  in  the  Congo and the work of the 
United Nations there was being sabotaged by 
some of the western countries, even then Mr. 
Mani did not get very disturbed about it.    Mr. 
Murahari said that when Mr. Lumumba was 
killed our Government did  not  take  any     
action  and  they became very unpopular.    
Perhaps he has forgotten     the facts,  and I may 
remind him that the Government was deeply   
concerned     about  the  Congo affair.   That 
was one reason why our troaps were sent as    a 
part of    the United Nations' team to help in    
the work in the Congo, which thejr have done 
creditably and very well and for which they 
have been given credit by various countries, and 
I may also say that various other countries had 
been sabotaging and hindering the work of the 
United Nations there, which they should not 
have done.    If they were a party to the United   
Nations, they should have    honoured  the    
commitments    and    responsibilities    of    the 
United  Nations  in  the  Congo.    They had not 
done so.    But our freedom-loving friends do 
not seem to bother about what happens    in    
the Congo; even to  our  troops  in  Congo.    
They are highly worried about three people 
being arrested    somewhere   in Delhi, and such 
things, and I am very sorry that the democratic  
principles which they want to be applied here, 
they do not want that those should be applied 
even in those    democratic    countries from  
which  we   have     drawn  these democratic    
principles.       When    the parties are banned    
or    even    when every  single    individual    is   
:ntorned during the time of war, at that time- 
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[Kumari Shanta Vasisht] nobody questions 
it; nobody says that this is a restriction on the 
liberty of the individual. Mr. Mani would be 
surprised to  know     that in the Second 
World War every si»gle Japanese   in 
America,   even  when   they  had   been there    
for    three     generations,    was interned and 
kept in camps, and    in that    country    even    
the    American nationals  who had married 
Japanese had  been  kept  in  internment 
camps and they were not trusted    by their 
own people,  because this was necessary for 
the prosecution of the    war effort.   And if 
any such restriction on individual liberty    is 
imposed    here, they become  very    worried.   
During the      1942      movement,    when    
the newspapers      were      banned,    when 
news     was      completely      censored, 
nothing of the movement could come out in 
the press, at that time none of my   friends on 
the  Opposition side was ever worried as to 
why the press was not having freedom.    
Even the press ,did not complain about it 
though the press is highly touchy about it at 
this point of time, and I submit that these 
standards are not quite correct. 

I would not like our friends here to think that 
in this country we should %e such 
representatives of the people that our own 
people should begin to dislike us.    I do not 
like to think of the fate of Mr. Chiang Kaishek 
who was  not  able     to carry his  country with 
him and who had to leave   his country and live 
abroad for the last BO many years.    Also I do 
not enjoy nor like  the  fate   of     Mr.   
Syngman Rhee who was thrown out from his 
own country because he failed to keep that 
balance between keeping his own people 
together as well as being able to take help from 
foreign countries— he failed  to maintain    that    
balance. This is a very difficult balance to keep 
and Mr. Syngman Rhee had to leave, and  his  
son  had  to  commit  suicide very recently.    
This country's leadership knows  the pulse of 
the people and even if people may make 
tremendous efforts to undermine the leader-
lihip of this country and the leadership of this 
Government, the fact remains 

! that only this leadership and this I Prime 
Minister of India knows the pulse of the people 
and tries to keep the people happy and satisfied, 
and promote things in the interest of the 
country. Surely our friends do not want that our 
leaders should become like Syngman Rhees, 
who may please American friends but be 
thrown out of their countries in due course and 
their sons may have to commit suicide. As a 
third example I would like to quote that in 
Japan, recently, when some American friend 
was coming there, the people were so hostile 
and so angry that they practically refused to 
receive him. People became restive and even 
some attempts were being made to shoot some 
of those Ministers of the Japanese Cabinet, 
because they were not happy with their very 
pro-American and anti-Japanese approach, or 
may be it was exclusively a pro-American 
approach, and that created difficulties for the 
leaders of Japan in the country of Japan. 

Our leaders want, firs,    of all,    to satisfy 
the  aspirations and hopes    of our own people,  
and they have also to keep a balance between 
the help from the Western countries and   that 
from the Russian bloc countries    and our 
people.   There has been no doubt about it that 
China has betrayed this country and has let 
down our country. There  is also a very grave 
doubt as to how far the Communist Party   is 
dependable     in       various     matters, because 
in their armoury deception is a very recognised    
weapon; stabbing in the back is also a 
recognised weapon.    Therefore I    do not 
know how far we can depend on them.   But   I 
think it is very wrong on the part of Americans  
to expect us every single day to thank them and 
express   our gratitude to them.   Where   a   
friend has to express his thanks to his friend 
every day,    something     is    radically wrong 
with  that    friendship.    When you need to 
express your    gratitude day after day in every 
meeting,    in every resolution, by    every   
Minister and every Member of Parliament, as if 
we have no work to do except to thank our 
friends, there is something 
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wrong with it If they are our friends, they 
should have confidence in us and we should 
accept the fact that they are our friends; there 
is no need to thank them every morning, 
evening and night. This is not a proper way to 
treat friends, and it is not becoming for their 
dignity to expect or want thanks and gratitude 
from us and from our leaders and from our 
people, because we are not equals then; if we 
have to thank every day, then we are not 
equals. We should be functioning on a basis of 
equality and that, I think, is highly necessary 
in international affairs. 

THE DEPUTY CHAIRMAN: Your time is 
over. 

KUMARI SHANTA VASISHT: With these 
words I offer my thanks to the President for 
his Address. 

SHRI SITARAM JAIPURIA: (Uttar 
Pradesh;: I thank you, Madam Deputy 
Chairman, for giving me this opportunity for 
participating in the debate on the President's 
Address. 

I hope you will agree with me that 'it is a 
happy augury that Shanti is talking of war, 
weapons and fronts, and I do think, and I hope 
everybody feels and realises, that if the Shanti 
Pujaris can thinK of and invoke the blessings 
of gods with Sudarsan Chakra, or bow and 
arras^ that would certainly be a great thing, 
and the victory of the country can be certainly 
assured. 

Now, the Chinese attack has undoubtedly 
been one of the most unfortunate events in the 
modern history of our country. It has been a 
gross betrayal of the confidence that we had 
reposed in their peaceful intentions, if they at 
all had any. They have not only attacked us 
but have occupied a great portion of our 
territory. In both the Houses of Parliament, 
the solemn resolution that was passed on the 
14th of November last year, I am sure, needs 
no repetition. That Resolution was to drive out 
the aggressor from the sacred soil «t India 
however hard and long the 

| struggle may be. I respectfully submit, 
Madam, that the President's Address does not 
make any mention of this Resolution, one of 
the most important Resolutions that has ever 
been passed by both Houses of Parliament, 
but this much it says in paragraph 9 on page 3 
of the Address: 

"But the experience of the last few 
months has warned and steeled Us and 
made us resolve to protect ourselves from 
this menace". 

Undoubtedly protection has to be done, but 
what has happened to that Resolution? Have 
we forgotten that Resolution? How are we 
going to drive the aggressor out of our coun-
try? Not by protecting ourselves but by 
attacking them even if it is on our soil. The 
spirit of the resolution is not visible. And, if I 
might say so, Madam, this situation needs 
great attention. The supremacy and 
sovereignty of Parliament, the resolution that 
was passed by it, has got to be acted upon not 
only in letter but also in spirit. 

In fact, many politicians have been saying, 
and probably rightly, so, that the enthusiasm 
of the people has cooled down. Who is 
responsible for that is at the same time for all 
of us to judge. If the first citizen of India, our 
most revered President, in his Address to both 
the Houses of Parliament does not even 
mention of the Parliament's solemn resolve of 
November 14, 1962 to drive away the Chinese 
and talks of merely protecting ourselves, how 
are the people to react to a change in our 
stand? It is, in fact, a matter of regret that quite 
a few politicians have been taking advantage 
of the present situation to feather their nests 
by preaching class hatred, by shouting from 
housetops that businessmen have not 
contributed enough to the National Defence 
Fund. I can only say that this is an unfair 
charge. 

Madam, the Colombo Proposals are before 
us and I sincerely wish them all success.    
They    are up against    a 
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[Shri Sitaram Jaipuria.] 
tcult task.   The fight between 
and China is a fight between a 
i 1 a rogue.   There is no doubt 
'innately the victory    is of the 
but let us not forget the agony 
saint   has all the    time    to 
undergo. 

    Paragraph  11     on    page    3  of the 
;s says: 

er    full    consideration      and 
for&nce  to  Parliament,   our  Gov- 
nt  conveyed  their  acceptance 
fse proposals,  as    clarified by 
Colombo  Powers,  without  any 
,-vation." 

memory    does    not    fail    me, 
am,      the      aeceptance    of      the 
bo  Proposals along with    their 
c ; ations, wa.-: conveyed to the use Prime 

Minister     before it 
was  considered by    both  Houses    of 
Par! iment. If a decision to discuss a i in 

Parliament is "full consign and 
reference to Parliament" 

I have nothing to say. 

We have made very great progress in the field 
of education. But we should know that the 
curriculum of schoolgoing children is too 
heavy. The .., aro often changed. Teaching of 
science in the elementary classes is quite 
unscientific and unmethodical. In the field of 
technical education we should have more of 
short-term courses. There is no doubt that we 
need a large number of trailed graduate 
students and engineers. But more important is 
our ! for having semi-skilled supervisory staff. 
They are to take hints from specialised 
engineers and have to ensure implementation 
of projects at the workers' level. Practical ex-
perience in industry reveals that this class is 
not coming up as it should be to ensure 
smooth functioning of Industrial programmes. 

There- is no doubt that there has been an 
increase in certa'n lines of industrial 
production. Put overall industrial production 
has not been <v>mmen*urate with our 
requirement. 

What is still more surprising is that neither 
production nor consumption rise or fall 
steadily. In one year the production is shown 
as abundant, but only a few months hence we 
feel that there is a shortage of a certain com-
modity. One glaring example of this is that of 
sugar. In reply to my question the other day, 
the Deputy Food Minister mentioned that 
export of sugar during the months of Decem-
ber, 1962 and January, 1963 totalled 41,101:2 
tons as against 66,827 tons during the 
corresponding period last year. In East Uttar 
Pradesh and Bihar production of sugar went 
down by as much as 30-35 per cent. This has 
happened, if I might submit, due to the hectic 
propaganda undertaken by the States, of 
course, in accordance with the policy of the 
Centre. Do you call it sound planning? It has 
affected not only our much-needed foreign 
exchange but has also been responsible for the 
shortage of sugar to a certain extent for our 
internal consumption. There is rise in sugar 
price and fears of rationing and controls 
cannot be ruled out with their natural 
consequences. 

Planning in fact should inculcate zest for 
new ideas and vision. But what is the state of 
planning in our country? Here the Planning 
Commission with its staff has become a 
permanent feature. It has become stale in 
thinking, if I may submit, and in its working. 
It functions more or less as a super Cabinet 
treating Ministries as errand boys. Many a 
time it is influenced by various heads of 
different Ministries and this mars independent 
thinking about planning. It acts as a super 
body either to put its stamp of approval on 
projects of various States or as an obstruction 
in pushing up projects by others. It has 
outlived its utility and should be done away 
with. Why not have a Planning Ministry 
instead of a Planning Commission where we 
have a full-fledged, sincere and straight-
forward Planning Minister and thus utilise the 
great talents that are there for better use?    I 
am one who   is   not against 
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planning as such. But I feel that the planning 
in our country lacks in coordination and 
integration and it has thrown Us into an abyss 
of ws(ste, confusion and miscalculations. 

The President's Address in item No. 16 on 
page 5 speaks about the rise of pep acre yield 
in certain agricultural produce. The hon. 
Minister of Agriculture the other day, on the 
20th February, in reply to my question 
observed that there was no overall advance in 
agricultural production in the first year of the 
Third Plan and in the second year also, on the 
present reckoning, the progress may be quite 
modest. I trust that our Flood and Agriculture 
Ministry must have supplied this figure about 
the increase in agricultural production. Why 
then this marked discrepancy in the two 
statements? It is for the Ministry concerned to 
explain. 

Before I finish, Madam, I wish to express 
my gratitude to our most respected President 
for his Address to the joint Session of 
Parliament. I end with the hope that whatever 
else may happen in any spheres of our acti-
vities, our solemn resolve as solidly expressed 
by our Parliament in its resolution on the 14th 
November, 1962, to drive out the aggressor 
from our sacred soil would be honoured in 
letter and spirit.   Thank you. 

SHRI ARJUN ARORA: Madam Deputy 
Chairman, I associate myself with the hon. 
Members who have proposed and seconded 
the Motion of Thanks to the President. I am 
particularly thankful to the President for what 
he has said about the war effort of the 
workers. I may remind the House of what the 
President said: 

"I should like to express our Gov-
ernments gratitude to the workers of all 
these factories. They have responded 
wonderfully to the cause of the nation. This 
is true of others working in fields and 
factories and in Government undertakings 
all over the country .    .   .   ." 

I should say that the President was in i 
position to say the same thing about industry, 
about those who are responsible for the 
management of industries in this country. 
When the Chinese aggression began, the 
workers in the country were united. They 
were not organisationally united. They did not 
merge their organisat ons. But they were 
united for one purpose— increasing our 
industrial and defence production. 

The Union Labour Ministry took   a welcome 
lead and    on    the    3rd    of November    it 
brought   together    the representatives of all 
the central trade union organisations as    well  
as    the organisations  of  managements.    
Thus industrial truce was arrived at.    The 
workers willingly    agreed    to    work more, to 
forego their right    to strike, to forego many 
other things in    the interests of the country and 
the war effort.     How  the  employers    in    
the country have followed  the Industrial Truce 
Resolution is a question.   From all over the 
country we get reports of industrial   
managements,     the     employers  of  labour,  
curtailing production, slowing down    
production.    The workers   in   the   country   
offered   to work on Sundays,    they    offered    
to forego their holidays.    The employers in the 
country have responded, well, in  a  peculiar    
manner.    They    have closed their mills.   
They have laid off workers    and    
retrenchment    is   the order of the day.   If thai 
is not fifth column activity, what is it?   Take 
the example of Ahmedabad,     the centre where  
the  workers,   under  the  able leadership of the 
INTUC, have built a very sound union.    In 
Ahmedabad, 10 mills have closed their third 
shifts and 20 mills have suspended operation of  
looms  on a  large    scale.    Nearer home, at 
Kanpur—I find the Kanpur industrialists are    
not   here    at    the moment—there     are     re-
organisation schemes.    There is    the    
scheme    to curtail production, there is the 
scheme to change the time of    work of the 
workers which they could not enforce right 
from  1953  and they have been now enforced 
in the name of emergency because the workers 
are not in 
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[Shri Arjun Arora.] a position to strike and 
retaliate and they are being laid off and the 
looms are idle. In Bombay, 20,000 substitute 
workers are idle because the employers in the 
textile industry, in a batch, decided that they 
will not employ replacements for workers 
going on leave. Twenty thousand badli 
workers, who wait at the mill gates in the off-
chance of being employed as replacements are 
today out of work in Bombay. In other parts of 
the country one finds similar stories. The Hira 
Mills of Ujjain has closed down completely 
during this period when cotton textile 
production is as important for war effort as 
munition production. A cotton mill at 
Gulbarga in Mysore has also closed down and 
the Keshav Ram Cotton Mills of Bengal 
owned by the famous Birlas has also curtailed 
production, and this, in spite of the fact that 
the cotton textile industry in the country has 
made tremendous profits during the last 12 
months. They are curtailing production 
because in the name of the emergency, they 
ask the workers not to strike, not to retaliate. 
They are carrying out re-organisation, they are 
closing mills and curtailing production. 

The story of West Bengal is of course very 
alarming. Both the INTUC and the AITUC 
which have unions there have sent memoranda 
to the Government of India and the Union 
Labour Ministry. When the Industrial Truce 
was arrived at, the idea was that it would be 
periodically reviewed, that its observance will 
be periodically reviewed. This alarming 
situation created by the employers of the 
country is such that the Union Labour 
Minister must immediately recall the 
Conference at which the Industrial Truce 
Resolution was arrived at and ensure that in 
the name of emergency, the employers do not 
victimise the workers. The stories which one 
gets from all over the country go to show that 
the employers are doing nothing else except 
this. The famous Hindustan Motors of the 
famous Birlas whose Hindustan Times 

has lauched a political effence against the 
Congress and the Government and the defence 
and security of the country, have victimised 15 
trade union workers. They publish front-line 
stories about the war effort. They publish 
front-line stories in the Hindustan Times 
claiming themselves to be the biggest patriots 
and in their Hindustan Motors they victimised 
trade union workers during this emergency 
when they know that for the sake of the 
country the workers will not strike. Now this 
is the situation of which the Government must 
take immediate notice. The workers of the 
country, almost everywhere, contributed one 
day's wages to the National Defence Fund. 
From a number of instances, it is clear that 
some of the employers in the country have 
pocketed the workers' contribution altogether. 
The workers work for the day and their 
contribution was not sent. Then there has been 
an extra, day'g work and every day's work in 
an industry means some profits to the industry. 
It was the moral duty of the industry, if it has 
an elementary sense of unity, to contribute its 
profit of that extra day's work to the N.D.F. 
That they have not done. That is something 
which the Government should look into. The 
industry in the country has failed the country 
during this emergency. The very fact that from 
all over the country one gets reports of 
factories closing down, curtailing production, 
makes it obvious that the industry is not 
interested in the defence of the country, in 
strengthening the economy of the country but 
is utilising even this opportunity for greater 
profits. 

The Gujarat Branch of the INTUC has 
recently passed a Resolution and said that: 

"It was a matter of great regret that the 
labourers, who had worked enthusiastically 
for meeting the Plan targets of the indsutry, 
should be made to suffer unemployment by 
industrialists just because of slight 
difficulty." 
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This is what comes from Gujaiat. From West 
Bengal also one' finds similar story. The 
President of the West Bengal Branch of 
INTUC says: 

"We are convinced that the national 
enthusiasm that has been demonstrated by 
the working population and the poor middle 
class during the emergency, on the call of 
our leader, Prime Minister Nehru, is 
conspicuously absent in the rich and the 
capitalist class in our country.  ' 

The industrialists having been motivated 
by profiteering are seizing all opportunities 
provided by national emergency and indus-
trial truce resolution. The workers, it seems, 
are in a boxing ring with hands tied behind 
their back due to the truce resolution while 
the other side, the employees, are with their 
open fists and protected by the resolution." 

SHRI FARIDUL HAQ ANSARI: Take   
action   against  them. 

SHRI ARJUN ARORA: That is what I am 
demanding and I am glad that at least on this 
matter the P.S.P. agrees with me. 

SHRI FARIDUL HAQ ANSARI: The P.S.P. 
agrees in all the matters that you have proved 
against the capitalists. 

SHRI ARJUN ARORA: That is a good 
development in the P.S.P. 

SHRI FARIDUL HAQ ANSARI: Not a 
recent development. 

SHRI ARJUN ARORA: I am not reading 
from a communist publication. I am not 
quoting Mr. Dange. I am quoting the President 
of the West Bengal Branch of the INTUC. I 
am reading from The Indian Worker published 
by the INTUC. When a responsible and 
constructive trade union organisation like the 
INTUC feels that way, Madam, I cannot 
imagine what the workers at large in the coun- 

' try will be feeling. I think that in the interest 
of national defence it is necessary that suitable 
action should be taken against those capitalists 
who have curtailed production during this 
emergency. It is also necessary that immediate 
and quick action should be taken on the Vivian 
Bose Commission's Report on the Dalmia Jain 
group of industries. I am happy that this House 
will be discussing that Report one day during 
this session and I will deal with it when it 
comes. But I do feel that it is wrong for the 
Government to allow cement, sugar, cotton 
textiles and many other important industries 
and a section of the powerful press to remain in 
the hands of those criminals whom the Vivian 
Bose Commission has squarely condemned. 
That Report was laid on the Table of the House 
on the 23rd December and a vigilant gov-
ernment, particularly during this emergency, 
should have taken over all those industrial 
enterprises of that group the very next 
morning. I am sorry that the government of my 
party has not done it. I hope that the Gov-
ernment will do it and do it sooner than later. 
(Time bell rings). I will take only two m'ore 
minutes,   Madam. 

An independent Member of this House, my 
hon. friend Mr. A. D. Mani, the other day 
stated that the Chinese refusal to accept the 
Colombo Proposals should lead to our 
declaration that our acceptance lapses I was 
amazed to find this usually intelligent Mem-
ber, belonging to an independent group or no 
group, was willing to accept the Chinese lead. 
I personally feel, Madam, that during our 
struggle with the Chinese aggressors the only 
diplomatic victory or rather the most im-
portant diplomatic victory that we have 
achieved is that we have accepted the 
Colombo Proposals which were fair and 
which were as near to tour 8th September line 
as possible, and the Chinese have not. 

SHRI A. D. MANI: May I ask the   .    .   . 

SHRI ARJUN ARORA: I am not yielding. 
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THE DEPUTY CHAIRMAN: Let him 
finish. 

SHRI ARJUN ARORA: The hon. Member 
accepts the Chinese lead and he says if there is 
something that is good it becomes bad because 
the Chinese have not accepted it. Well, the 
Chinese are being condemned today and they 
will be condemned mere at the bar of world 
opinion. 

SHRI A. B. VAJPAYEE (Uttar Pradesh) : 
Who condemns them? 

SHRI ARJUN ARORA:   You. 

SHRI A. B. VAJPAYEE: Thank you. 

SHRI ARJUN ARORA: And they will be 
condemned more tomorrow because they have 
not accepted these proposals,, I mean these 
Colombo Proposals. These proposal should, I 
think, be utilised as our biggest handle to beat 
the Chinese with as far as Afro-Asian public 
opinion Is concerned. 'We should not falter and 
I am amazed that a very intelligent Member of 
this House . . . 

SHRI A. D. MANI:  Thank you. 

SHRI ARJUN ARORA ... a person with 
thirty years of experience of journalism, asks 
us to follow the Chinese lead. I want to tell 
him that as far as we can help it, we will not 
follow the Chinese lead. 

SHRI A. D. MANI: Only the Colombo lead. 

SHRI ARJUN ARORA: He may, if he likes, 
follow that lead.    (Time bell 
rings.) 

One minute more, Madam, so that "I may 
deal with my friends of the P.S.P. Madam, the 
friends of the P.S.P. get annoyed whenever 
you speak on the foreign policy. This morning 
my colleague here Shri Satyacharan said that 
they did not accept non-alignment and then 
Shri Ganga Sharan Sinha got angry. The other 
day I said that  they want us  to    join the 

Western Bloc and Mr. Rohit Dave of the 
P.S.P. got angry. So I am unable to fathom the 
foreign policy of the P.S.P. 

SHRI FARIDUL HAQ ANSARI: Read our 
policy statement and then you will know. 

SHRI ARJUN ARORA: I have read it. It is 
as confusing as you are. So the P.S.P. in the 
matter of foreign policy is like the maiden 
about whom the English song says:     

She will neither say "yes" She will 
neither say "no". 
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"The Committee are surprised to note 
that the important books of reference like 
Indian Customs Tariff Books, the clauses of 
which have far-reaching financial 
implications are not kept up-to-date and 
assessment of duty is based on uncorrected 
scheduled." 

 

 

SHRI    M. M. MEHTA     (Gujarat): Madam 
Deputy    Chairman, I rise to support the 
motion.   Some hon. Member complained here 
that nobody saya how to expel   the Chinese 
aggressor. When  the country is attacked  thera 
are so many fronts and    we have to fight on all 
the fronts.   Especially we, Members of 
Parliament and Legislatures, wedded as we are 
to   socialism, have to fight on the most 
formidable front that has arisen due to the cir-
cumstances.   Here I would like to say that the  
Chinese  aggression,     while retarding the 
progressive    forces    of India, has given a 
tremendous opportunity to the capitalists    and 
the exploiters to strike at the very root, at the 
very purpose of our economic independence.   
These     exploiters have tried to exploit even 
this national calamity to the extent even of 
trying to overthrow  our national  Government. 
The other day it was heard   that the Swatantra 
Party   Leader   passed remarks on our Prime 
Minister that he should have been dismissed 
long before.   I happened to meet one American  
expert and he showed his surprise and 
indignation at such remarks from the leaders of 
the opposition at such a critical moment.   I 
would say that if wishes were  horses     
beggars would ride.   If the Swatantra    Party 
were to come to this place, they will have to 
serve the masses who fought for their 
independence and    expelled the British 
imperialists and not to dance attendance on a 
few Rajas and Maharajas who brought the 
British rule in here and nourished it.   We have 
to be very cautious that while doing away with 
the evil of Chinese aggression we 
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[Shri M. M. Mehta.j do not succumb to a 
greater evil. There u> a clamour among the 
people today hat due to pressure within and 
without this Government may succumb to 
these exploiters, these capitalists. These 
capitalists are organised and just like the 
Communists are looking tor guidance and 
inspiration somewhere outside the country. 
And if the Government does not take care and 
take proper steps, the very goal of 
independence will not be reached; the very 
purpose of independence will be put in danger. 
China has betrayed not only us; she has 
betrayed the very ideology of Communism by 
fighting the Socialist State of India. But these 
exploiters, these capitalists wont's betray 
anybody. They can be relied upon very much 
to behave just like capitalists. We have heard 
these things from many Senators and Mem-
bers of Parliament abroad as my friend, Mr. 
Shastri, just now narrated. Here also so many 
people are trying to see that we change our 
basic policy of non-alignment. They want to 
draw us towards them. If Mr. Chakrapani has 
any phobia for non-alignment, then I say it is 
not a non-alignment policy, it is a policy of 
alignment with all the people of the world. We 
do not want to go anywhere; we want to be 
aligned with everybody, with the people of the 
whole world. It is you people, excuse me, who 
want us to limit ourselves to a particular 
section of the people. Our policy is not merely 
going here and there, as my friend mentioned 
just now, "you go with America." We want 
everybody to be our friends. To us the 
goodwill of Russia is more important than 100 
Divisions from America. To us America's help 
in time ia much more important than a few 
MIGs from Russia. We want the goodwill of 
even the Chinese people. We have no war with 
the Chinese people. We are only at war with 
the treacherous Government of Mao Tse-tung 
and Chou En-lai. When the Britishers were 
driven out of India we never fought with their 
people; we only fought with the imperialist 
Government there.; And mat Is our strong 
point today.     The 

strongest weapon of the world that one can 
have today is the goodwill of the people of the 
world and I think by our policy we have got 
that and in course of time you can see that we 
are going to win. I have no doubt about it. But 
we know, as I told you, how these exploiters 
want to take advantage of this moment. Take 
the National Defence Fund. You will find that 
the poor people, the common people have 
contributed their mite and stood by the nation's 
cause but the rich have failed tremendously. 
They actually tried to exploit the situation as 
was pointed out by hon. Members here. I do 
not want to expatiate on it. We can very well 
read the mentality of these capitalists from the 
recent report on the working of the Dalmia 
Jain companies. This is their mentality. I am 
very sorry that the Government, the so-called 
Socialist Government, has not taken any step 
on that. It pains me really. Rigorous steps, 
especially at this time of emergency, must be 
taken against them. Even most of the ex-
Maharajas also have not risen to the occasion. 
Sardar Patel tried to remove those boils from 
the body of India but the scars remain. As a 
medical man, let me tell you when the scars 
get inflammed it ia much more painful. These 
Rajas and Maharajas have got inflammed and 
inflated due to heavy privy purses and due to 
the various privileges that they have been 
given. I would like the Finance Minister to let 
the House know how much loss our exchequer 
undergoes by giving exemptions from taxes to 
these Rajas on their investments in 
Governments securities, besides their privy 
purses of course. Our President has rightly 
referred in the very beginning of his speech to 
our Constitution providing equal status to all 
the citizens of India. With all these privileges 
to these Maharajas, where ia equal status? All 
these privileges and the heavy privy purses 
must go. This critical moment of emergency in 
the country demands it. Here I cannot remain 
silent without thanking our Finance Minister. 
My congratulations to him on the Gold 
Control Rules that 
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he has brought forward. He has rightly been 
described as a 'Rightist" man taking the right 
step and I hope that he will go with much 
more speed towards the direction that he has 
taken when there is no satisfactory response 
from the gold hoarders. This is the time when 
wealth should be tackled and our goal of a 
socialistic society should be achieved by 
reducing the disparity. A capitalist country like 
Great Britain also attacked their wealth in their 
last emergency and we can see how the 
disparity there is reduced nowadays. This is 
the right time. By doing away with the aggres-
sors we can achieve our goal of a socialistic 
State. Our next Budget is coming. More 
taxations are expected. People are even 
prepared for it, but I hope these taxations will 
be in the nature of reducing the disparity. The 
wealth lying underground, unused, or used for 
luxury should be taken out first. What is the 
use of that wealth which is not used at such a 
critical moment? Taxation should be levied 
proportionately, of course, in proportion to the 
wealth. 

Our President has referred to the talks going 
on with Pakistan. Everybody is agreed that we 
should have good relations with our 
neighbours, but it should not be at the cost of 
our honour. Submitting to foreign pressure, I 
hope, not an inch of our soil will be given up 
just to satisfy our friends who have helped us 
in time. We thank them very much for their 
help in our critical time. I thank the British 
Parliament. Just now thoy have taken a 
decision to give us more aid. But there should 
not be any submission. It is for our soil that 
we are fighting China and I hope we shall 
stand by the promise that we have given to the 
people of Jammu and Kashmir. They are very 
much part and parcel of the rest of India. 

We have accepted the Colombo proposals. 
China has rejected them. We do not know 
what r,ext. We are not clear about it. I think 
we will have to take a clear stand about it. At 
least we will have to be clear in our 

o«'n mind about I am sorry that 
we have not got back the prisoners that have 
been taken away by China. Some 3,227 
prisoners were taken away by them and we do 
not know how many were taken away from 
Ladakh and how many from NEFA. They 
have returned only 720 of our wounded men 
from the NEFA region. 

The President has also referred to the Third 
Five Year Plan. Of course, it should be 
achieved. It is the fulfilment of this Plan that 
will make us strong. But under the shadow of 
this emergency I know that so many things are 
being delayed. The major part of Kandla 
remains undeveloped after spending Rs. 16 
crores there because all the facilities for 
development are denied. The broad gauge rail 
connection has not started yet. The national 
highway remains unfinished. People there are 
mostly refugees and were given promises of 
employment and means of earning. A free 
trade zone was planned with the very 
conception of the Kandla port. People were 
told that a free trade zone will be set up and all 
these twelve years preparations were going on 
there. But I do not know it, there has been 
something wrong with the machinery or there 
is some delay. Nothing has been heard about 
the free trade zone recently and I do not see 
from any of the Plans that we are going to 
achieve our free trade zone. All these things 
are delayed. People there are 'Sara-narthis'. 
They came there as refugees. Nobody is there 
to hear them. 

THE DEPUTY CHAIRMAN: Your time is 
over, Doctor. 

SHRI M. M. MEHTA: These things should 
be set right very soon. I thank you very much. 

SHRI PANNALAL SARAOGI (West 
Bengal): Madam, our President in h^ present 
Address    has dealt with 
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[Shri Pannalal Saraogi.] many aspects—

social, political and •cononlic, but I would 
make my observations confining myself to a 
few salient points within the limited time 
available to me. The President has very rightly 
dwelt at length on India-China relations. I 
would state in this connection that the Sino-
Indian dispute is an ideological conflict be-
tween militant, imperialist, power-mad 
communism of China and peaceful, 
democratic socialism of India. How could 
there be permanent amity between 
peaceloving, religious-minded India and an 
atheist, bellicose, belligerent, expansionist 
China, frightfully deceitful, perfidious and 
mischievous containing a vast army of 
marauders and plunderers? While Tanchsheel' 
was being signed, China stealthily infiltrated 
into Ladakh and started building roads and air 
strips. To keep China as our friend, we went 
so far as to declare Tibet as a part of China. 
And as events have proved, this has turned out 
to be our Himalayan blunder and now we have 
to build up Himalayan strength to meet the 
Chinese dragon for all times to come. Never in 
the history of our nation was this more true 
than today that the price of defending our 
country's freedom and integrity, is eternal 
vigilance and increase of physical prowess. It 
looks as if we can never rest on our oars 
because our enemy is both powerful and un-
reliable. 

I would draw the attention of the House and 
I will present before the House how lack of 
foresight and imagination is going to cost the 
country a good deal. A very difficult situation 
is going to arise in the country because of the 
extraordinary fall in the production of sugar 
this season. Sugar production was 3 million 
tons in the year 1961 and it is going to be less 
than 2.2 million tons in the present season, 
which means that the production will be less 
to the extent of 27 to 28 per cent. While I was 
speaking on the President's Address last year 
in early May I had warned the  Government—
and     that  was  in 

the midst of plenty—about this state of affairs. 
I had told the Government that they have got 
to be very watchful lest they should have to 
face difficulties next year. On the 19th 
November, 1962, only three months before, in 
the course of a supplementary question which 
I put to the Deputy Minister for Food, I asked 
him whether he was aware that the production 
of sugar in the season which had just started 
was not going to be more than 2.5 million tons 
and the consumption of sugar in the country 
was not going to be less than 2.5 million tons 
this year. There was going to be an export of 5 
lakh tons which was going to eat up our re-
serves. In the circumstances, did not the 
Minister feel that restricting the cultivation of 
sugarcane was going to hit the interests of 
everyone very badly? The Deputy Minister, 
Mr. Thomas, replied in the following langu-
age: 

"As far as the apprehension voiced by the 
hon. Member is concerned, it is 
unwarranted. The sugar season has just now 
started We have a carry-over of one million 
tons of sugar. As far as exports are 
concerned, I may make it very clear that we 
are not going to starve the domestic market. 
We are going to export only as much 
quantity as would be warranted by our 
success with regard to the estimates of 
production of 25 lakh tons. Of course, it is 
not possible to mention any figure at this 
stage, but I can assure the House that the 
production would be more than the current 
consumption requirements." 

Madam, I want to tell the House that all his 
assurances have completely fallen flat today 
and they are very much out of tune with the 
result that while he was gloating over 1 
million tons carry-over, we are today faced 
with a situation which 1 shall narrate presently 
before the House. 

The  internal  sugar  consumption  is going 
to be of the order of 27 lakh 
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tons. Our interna] consumption lasx year 
was 25 lakh tons. Despatches in the months 
of November, December and January have 
been 65,000 tons more than what they were 
in the corresponding months 0i November, 
December and January in the last year. If 
the present rate of consumption is not 
inhibited, the consumption is going to be 
well over 27 lakh tons. The production this 
year being less than 22 lakh tons, it will 
mean that 5 lakh tons of our reserves will be 
eaten up by internal consumption. We have 
entered into firm commitments of more than 
5 lakh tons— to be exact, 5.12 lakh tons—
of export, and this quantity is going to move 
in the next four, six or eight months, which 
means that the entire carryover of 1 million 
tons is going to be completely eaten up 
before the next season. And God knows 
where we will stand. 

In the years 1953-54, 1954-55 and 1955-
56 we had to spend Rs. 68 crores for the 
purpose of bringing sugar into this country 
to the extent of 13 lakh tons. I will not 
wonder if the Government, not being alive 
to the situation, will be gloating over past 
figures without coming to brass-tacks. 
Government will be burning their hands, 
and will be in a dilemma out of which it is 
extremely difficult for  them  to  extricate   
themselves. 

Another difficulty which we are going to 
face is this. Sugar is a very good exchange 
earning commodity, and the prices of sugar 
in the international market have already 
jumped up considerably. We are in a posi-
tion to sell sugar without much loss, but we 
have no sugar to export next year. All these 
factors must be judged by Government and 
steps should be taken immediately so that 
sugar consumption is inhibited and, if 
necessary, rationing or sales through 
Marketing Boards are attempted without 
any further delay. I had been to the Finance 
Minister this morning and I had also 
mentioned these things to him and I am sure 
that the Food 

and Agriculture Ministry will immediately 
take steps in consultation with other 
Ministries to see that the consumption of 
sugar does not go beyond 23 lakh tons this 
year instead of the anticipated 27 lakh tons in 
order that the country is left with the some 
amount of sugar for the next year. 

I would like further to deal with a small 
point. It has become the practice recently of 
some Union Ministers to make critical 
statements which cast unhappy reflections on 
the Government. Critical statements coming 
from people at the helm of affairs are likely to 
be bewildering to masses who; may wonder 
what the Government is doing if some of its 
prominent members could not themselves 
improve the situation. The admission of the 
Government's failure implicit in these 
statements may be a good vote-catching 
device, but these criticisms from the highest 
quarters in land may erode the people's faith in 
the efficiency of the democratic form of 
government. 

Madam, our foreign exchange position will 
continue to remain difficult for many more 
years in spite of all the friendly help and 
assistance that we have received and we may 
receive  in future.    I therefore wholeheartedly 
support the efforts of our Finance     Minister to 
mobilise     the available gold from within the 
country for utilising it for productive purposes 
and for defence.    Our Finance Minister has set 
in a  movement to reduce the unproductive 
demand    of gold,  and he wants to  achieve it 
in the democratic way, that is, with the consent  
of  the  people.    This  means that we in this 
House     should take upon ourselves to  carry 
this movement  to  every  nook   and  corner  of 
this vast country.    I wonder if this House 
should     not  strengthen     the hands of the 
Finance Minister by giving a lead to the 
movement initiated by  him.    Some  people     
have   commented that the Finance Minister is 
going to become  unpopular by     the present 
step which he has taken. But 
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congratulate the Finance Minister for the 
really bold and patriotic zeal with which he 
had been actuated. I would rather like that he 
should be more serious and more severe about 
it than what he is doing now. (Interruption) I 
am saying this because on account of the 
criticism, he may lose the seriousness •bout it. 

The most assuring aspect of the President's 
Address lies where he says that "economic 
development and industrial growth are the 
very basis of our defence preparedness". His is 
perhaps the echo of the entire nation. People 
seem to be convinced that the Chinese perfidy 
has proved that peaceful progress of our egali-
tarian growth requires to be fortified by 
effective defence programme over • 
considerable period of time, and therefore 
national endeavour for defence and 
development must go hand in hand without 
inhibition of ideologies. 

This part of the President's speech provides 
a guide to us in this House to consider how 
best we can meet the challenges on both the 
fronts— external defence and internal deve-
lopment—in spite of imbalances, bottle-necks 
and other inevitable hardships. Here I would 
like to say that we must undertake personal 
responsibility for the implementation of any 
task assigned to us. I have found so often the 
tendency to pass the baby on to somebody else 
to cover our own deficiencies in our activities. 
It is my personal conviction that more 
effective organisation and co-ordination in 
every sphere of activity for the speedy 
utilisation of whatever we have may secure the 
needed momentum in our development 
process. Thank you. 

SHRI M. N. GOVINDAN NAIR: (Kerala): 
Madam Deputy Chairman, it is a matter of 
gratification that in spite of the severe stresses 
and strains our basic national policies had to 
undergo during the recent period, the 
President has reaffirmed the determination   
of  his      Government  to 

follow the policies of world peace, non-
alignment, democracy and socialism. All the 
same I expected that there will be some 
indication in the Address as to how the 
Government is going to reorient the economic 
growth of this country to suit the needs of the 
situation. 

SHRI A. D. MANI: You will get it  in the 
Finance  Minister's  speech. 

SHRI M. N. GOVINDAN NAIR: Ngotiation 
or no negotiation, there are no two opinions in 
this country that we should build up our 
defence potential, and this task cannot be done 
in isolation from the general overall economic 
development. This question becomes very 
important when we remember that the present 
challenge has come from a country which 
attained freedom only two years after we had 
attained freedom and when it attained 
freedom, it was industrially backward 
compared to us. So, in this context, we have 
to reassess and re-examine the economic 
policies that we have been following hitherto. 

It was claimed in this House that during the 
last decade we had made an impressive 
progress. I do not deny that. There was 
progress. In the matter of agriculture, I think, 
there was an increase of 40 per cent. 
Industrial development was almost doubled. 
In the matter of education also there was 
progress. All that I concede. 

SHRI JOSEPH MATHEN: It was their 
alliance with Russia which enabled them to 
get modem arms and ammunition, and not 
industrialisation. 

SHRI M. N. GOVINDAN NAIR: But at the 
same time how does this compare with the 
other nations of the world during this 
particular period? India was not the only 
newly liberated country. If we compare, we 
will find that though we have made some 
progress, it does not compare favour-ahly 
with the developments during this decade in 
many of the other countries.   Even    today,    
after    these 
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developments, 30 per cent, of pur people have 
an income below Rs. 15 per month; 60 per 
cent, of our people have an income below Rs. 
20 and even the top-most 10 per cent, of our 
people have only an average income of Rs. 
62. This is the state of our country. 

SHRI  LALJI  PENDSE   (Maharashtra): 
Annually or daily 

SHRI M.    N.    GOVINDAN  NAIR: 
Monthly. 

This is the pace    of our progress and unless we 
radically change this rate of progress, it will foe 
very difficult for us to cope with the situation. 
Now, instead   of   taking lines which will help 
further development, tendencies are  soon  
patently     which,  in my opinion,     are 
detrimental  to the progress of the country. 
Now,   in the name of the  Emergency,  there  is  
a tendency     to     encourage more and more  
of  the  private     sector.    Even certain defence 
industries have been allotted to the private 
sector.   I think this is a dengerous trend 
because, as planned by the Planning 
Commission, if we have to progress, there 
should be investments and as far as investments 
are concerned, we have to depend more and 
more upon the savings  from  the  public sector.    
Now, from the figures it is seen that in the year 
1960-61 the public sector had a saving of Rs.  
35    crores, while the private sector had a 
saving of Rs. 80 crores.    Now,     these     two     
figures should  be  understood  from   another 
angle.    The private sector had made a net 
profit of Rs.   240 crores of which only Rs. 80 
crores were available for reinvestment,    Rs.  
160    crores ware distributed     by way  of     
dividends, while in the public sector the whole 
saving had gone mainly for reinvestment.    So,  
while  planning     for  the future,     the     
Planning    Commission mainly  laid  their  
emphasis     on the savings from the public 
sector and if today in the name of the 
Emergency vou are going to change the pattern, 

that will adversely affect the future 
development of the country. 

Here I was surprised to find that one of our 
colleagues wanted, even the Planning 
Commission to be scrapped. He said that he 
was not against planning as such. The little 
restraint that the industriausts were facing due 
to the activities of the Planning Commission 
had become absent. Now they are trying to 
find out ways and means by which that could 
be avoided. During this Emergency, it has 
been known to everybody how the 
industrialists have been behaving. I need not 
go into all those things. The President himself 
in his Address has expressed his gratitude to 
the working people. He is silent about the atti-
tude of the industrialists. I do not think it was 
an omission. The way in which they were 
utilising this particular situation was very well 
explained here by a number of friends1. So, I 
am not going into it. But instead of utilising 
these emergency powers against those people 
who have been actually going against the 
interests of the country, what the Government 
has done is to put the Communist Party 
members in jail. 

Now, much has been said about the Vivian 
Bose Commission's Report. All those 
gentlemen are still out. No action has been 
taken against them. Not only that. It is very 
surprising that another report which may be 
equally shocking when published and which 
was submitted to the Government some four 
or five years ago, has not yet even been placed 
on the Table of the House. I think that it was 
in 1954 that two auditors were appointed to 
look into the affairs of two insurance 
companies run by the Birlas, the New Asiatic 
and the Ruby Insurance. It is said that a very 
damaging report has been submitted by those 
people who were entrusted with the enquiry. 
The report was submitted in 1959 or 60. Till 
now it has not been published. I believe that 
while we may have an occasion to discuss the 
Vivian Bose Commis- 
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[Shri M. N. Govindan Nair.] sion's Report 
regarding the Dalmia-Jain concerns, the 
Government will create opportunities to us 
whereby we may be able to compare the deal-
ings of Birla Brothers also with those ol 
Dalmias and Jains, so that we may know who 
is better in the matter of looting and 
swindling. Then again people were 
congratulating the Finance Minister for his 
Gold Control Order. I shall just quote one or 
two examples, It is reported, I do not know, 
that a leading figure in the Gold Board, a few 
months ago, while he was coming back from 
Goa, was arrested. 

SHRI LALJI PENDSE: That was about the 
Chairman himself. 

SHRI M. N. GOVINDAN NAIR: I do not 
know that, but he was arrested. And for 
what?    For smuggling gold. 

SHRI LALJI PENDSE: That is the reason 
why they have put him there. 

SHRI M. N. GOVINDAN NAIR: And then 
he was released on the ground that it was the 
driver and that he did not know anything 
about it. May be, but why should you put 
such suspicious people there? That is the 
question. 

SHRI DAHYABHAI V. PATEL (Gujarat): 
For their expert knowledge. 

SHRI M. N. GOVINDAN NAIR: Then let 
me give another example. In Bangalore the 
Central C.I.D., without giving any 
information to the Madras Government or 
the Mysore Government, unearthed gold 
worth nearly Rs. 35 lakhs, and currency 
notes worth Rs. 50 lakhs from the house of a 
person. The news appeared in one small 
paper—Mysindia, and in no other paper this 
news appeared. They managed it, and today 
he is one of the leading members of the 
Defence Council in Bangalore. Maybe be-
cause he is a Congressman. 

Again my friend quoted the day before 
yesterday an instance of sugar-coraerirtg.    
Two crores      of  rupees 

worth of sugar was cornered. The 
Government is not even willing to tell us who 
that gentleman is. 

Now when all the parties ungrudgingly 
allowed the Defence of India Act to be passed, 
we expected that the Defence of India Rules 
would be applied for the furtherance of the 
actual defence efforts. Instead of that all these 
culprits are allowed to escape and the Act is 
utilised only against the Communists. My 
friend referred the other day to the demand of 
a deposit from a Communist weekly. Here is 
the order and I place it on the Table of the 
House. 

THE DEPUTY CHAIRMAN: What did you 
say? 

SHRI M. N. GOVINDAN NAIR: I referred 
to a Government order against the 'Tripurar 
Katha', I mean an order against the printing 
press printing tbe 'Tripurar Katha' demanding 
a deposit of Rs. 3,000. 

SHRI A. D. MANI: Will you please read it? 

SHRI M. N. GOVINDAN NAIR: order is 
this: 

"WHEREAS I am satisfied that in the 
issue of 'Tripurar Katha' dated the 13th 
January, 1963, the Janasi-ksha Co-
operative Printing Works Ltd.,  Agartala,  
have printed      and 
published under the    caption ................... t 
a prejudicial report intended or likely to 
promote feelings of enmity and hatred 
between different classes of persons; 

"AND WHEREAS the said Janasi-ksha 
Co-operative Printing Works Ltd., 
Agartala, has been used for the purpose of 
printing and publishing the aforesaid 
prejudicial report; 

"NOW, in exercise of the power 
conferred by sub-rule (1)(F) of Rule 45 of 
the Defence of India Rules, 1962, I hereby 
direct the said Janasiksha Co-operative 
Printing Works, Limited, Agartala, to de-
posit Rs.   3,000  only  as      »ecurity 
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either in money or in Government 
Securities within seven days from the date 
of issue of this order." 

And  what  is  the prejudicial  report? The 
report is this. 

SHRI BHUPESH GUPTA: The report 
appeared in 'Letters to the Editors'. 

SHRI M. N. GOVINDAN NAIR: The 
Congress President of that place made a 
speech wherein he attacked the tri-bals. That 
was narrated here by my friend the other day. 
And in the letters to the editor' column some-
body quoting the relevant portion of the 
speech criticised it and wrota that it was 
harmful. 

SHRI A. D. MANI: How dare he write 
against that Congress President. 

SHRI M. N. GOVTNDAN NAIR: That is 
another matter. The Congress President is 
not pulled up; on the other hand, the press 
has been asked to furnish a deposit of Rs. 
3,000. 

THE DEPUTY CHAIRMAN: Your 
time is over, Mr. Nair; please wind 
up. T 

SHRI M. N. GOVINDAN NAIR: One thing 
more. Everybody connected with our national 
movement in those days knows the name of 
Chandra Singh GarhwalL In 1930 he was in 
the military, and for refusing to shoot the 
freedom-fighters he was court-marshalled, 
and as far as the present defence efforts are 
concerned, he was speaking in the same 
meeting with Mr. C. B. Gupta. But today he 
is in jail. So see the wav the Defence of India 
Rules are being abused. You cannot get a 
better example than this. 

*£$ 
SHRI JOSEPH MATHEN: Perhaps he was 

led astray since. 

SHRI M. N. GOVTNDAN NAIR: Till very 
recently he was addressing meetings with 
Mr. C. B. Gupta,    the 

Chief  Minister  of  Uttar Pradesh,  in the 
matter of defence efforts. 

THH DEPUTY CHAIRMAN; Please wind 
up now. 

SHRI M. N. GOVINDAN NAIR: Therefore 
I would request the Government to see that 
the emergency powers are utilised not to 
persecute people for political reasons. 

Thank you. 

SHRI KRISHAN DUTT (Jammu and 
Kashmir): Madam Deputy Chairman, 1 am 
happy to associate myself with the Motion of 
Thanks to the President for the inspiring 
Address which he was pleased to deliver to 
the Members of the two Houses assembled 
together on the 18th of February, 1963. 

Madam, the most important subject which 
in my view requires the focus-sed attention of 
this House and •the country is that portion of 
the Address wherein the President invites our 
attention to the issue of Chinese aggression. 
In paragraph 12 of the Address the issue of 
Chinese aggression is mentioned, and it says: 

"The issue of the Chinese aggression has 
been, and is today, the overriding issue 
before us and everything else has to be 
considered in that context. The freedom 
and honour of a country must be given the 
first place and, if a country cannot defend 
them, then other matters lose significance. 
The nation's activities have thus been 
concentrated on this basic issue." 

Madam, the whole country the entire nation 
has stood up like a man against this aggression 
by our neighbouring Communist Chinese 
nomads and in this context I would request 
those of us who have expressed the view that 
since there is no fighting going on at the 
mbment ^we should discontinue this state of 
emergency to imagine the consequences of 
such a step. I cannot understand their way of 
thinking. Is there any hon. Member here or 
any man in the country who is bold enough to 
guarantee that there will be     no 
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[Shri Krishan Dutt.] 
repetition of a similar aggression by 
the Chinese Government? I am sure 
nobody can give such a guarantee. I 
ask: unless the Chinese aggression is 
ended, how can we think of ending the 
state of emergency? In the press hon. 
Members must have read reports of 
the Chinese troops concentating ac 
ross the Mac Mahon Line. They are 
strengthening their defences across 
the line of "actual control", as they 
call it, in Ladakh. So we must re 
main prepared and alert lest the same 
story should be repeated again at any 
moment. Our defence efforts must 
be carried on with greater vigour and 
greater rapidity. I feel that thesense 
of urgency and speed that We found 
three months back has really relaxed. 
That is not desirable. That is not good 
for the country, not good for our 
defence. I would urge upon the Gov 
ernment and this honourable House 
that we should speed up the tempo of 
our defence preparedness, our defence 
effort.    We should not relax, we 
should not rest till we have readied a point of 
preparedness where no aggressor will think it 
profitable to cast an evil eye on our sacred 
soil. 

Moreover, Madam, the illegal occupation 
by China still continues and In this state of 
affairs to talk of discontinuing the state of 
emergency I cannot understand. I simply 
cannot understand how such an idea can enter 
the mind of any patriotic person in cur 
country. Rather I would have expected that 
hon. Members' should have pressed for 
intensifying our efforts for preparedness and 
intensifying the activities which are connected 
with the state of emergency. 

Next, Madam, I would also like to refer to 
the Indo-Pak. talks regarding Kashmir and 
related matters that are still in progress. The 
next meeting is going to be held at Calcutta 
on the 12th March. I wish well to the talks. I 
hope and pray that the talks would, succeed 
and the relations between India and Pakistan 
would le established on a permanent, friendly 
and amicable basis, and the two countries 
would together march on the path of peace 
and progress and mutual 

help and goodwill. That is my hote and prayer 
and I think every one in this House shares 
with me thesa sentiments. 

With all that, Madam, I want to place before 
this honourable House and before the country 
certain basic considerations which should be 
kept in view while these talks are carried on. 
The people of Jaromu and Kashmir mingled 
their destinies with those of their Indian 
brethren by acceding to the Indian Union in 
the hope and trust that their cherished ideal 
and goal of secularism will be sate and sound 
and remain in tact by their becoming part and 
parcel of the Indian Union. That was their 
basic ideal and basic goal, the cherished ideal 
of their life. Secularism is in the blood of the 
Jammu and Kashmir people. Therefore, I want 
to stride a note of caution that when talks aro 
again initiated at Calcutta, this aspect of the 
matter will not be lost from view. Pakistan 
must be made to understand that if she wants 
any progress to be made in these-talks, it must 
concede the principle of seoi-larism. 
Secularism is the life-breath of our Indian 
Republic, the life-breath of our Constitution, 
and ary tampering with this principle, any 
relaxation of this principle, will have and is 
bound to have very disastrous and injurious 
consequences on th<* Indian Republic and 
Indian freedom. We will be opening the 
floodgates of never-ending communal 
disputes, never-ending communal demands if 
we, at this critical juncture, show any 
weakness on this principle. 

Another matter of great importance, which 
would be conducive to the success of these 
talks and which must form a prerequisite to 
the initiation of any proposals in these talks is 
that before any talks can be carried on the 
Government of Pakistan must put a curb on 
its press and platform which day in and day 
out indulges in the most provocative 
propaganda of hatred and contempt against 
India in foreign countries and in its own land.    
That is hardly an atmosphere 
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which can be called conducive to the 
auccessful end of these talks. If we are serious 
to achieve any results out of these talks, we 
must ask the Government of Pakistan to put 
an end to the vituperative and abusive 
camprign that is carried on daily through the 
ao-called Azad Kashmir Radio. Those of us 
who have ever heard the so-called Azad 
Kashmir Radio broadcasts will be simply 
shocked when we hear from it mean attacks, 
most vulgar and vituperative attacks on the 
venerable leader of our nation, on lhe 
members of the Kashmir Government and 
even our leader, Bakshi Ghulam Mohammad. 
If this sort of propaganda is to go on 
unhampered, I cannot understand how we can 
enter into any talks with the leaders of 
Pakistan on the Kashmir issue. I tliink we 
should impress upon the leaders of Pakistan 
that the only constructive approach, the only 
solid, stable and everlasting basis for an 
amicable settlement can be only when 
Pakistan concedes to the principle of 
secularism, to the principle of equal treatment 
to all castes and classes of people inhabiting 
the sub-continent. Then and then alone the 
edifice of agreement and friendliness and a 
permanent solution can be built upon that. So 
far, I hope, our delegation has kept these basic 
things in view and brought these things to the 
notice of the Pakistan leaders in their talks and 
I hope they will continue to press these points 
of view in those talks. One other matter and I 
would have finished. Shri Chordia who 
preceded some Members before me 
enumerated a long list of certain commodities 
and tried to show from facts and figures that 
we have not succeeded in attaining the targets 
that we had set before u? in the First and the 
Second Flans. £s I listened to the figures he 
gave and the precentage he mentioned, I was 
all along comparing the percentages that were 
attained and the percentage that was not 
attained and he did not refer to the percentage 
that we had succeeded in attaining the targets. 
Barring a very few items, in most of the items 
I venture to say, we succeeded in attaining the 
targets nearly, in 

some 70 per cent, in some 80 per cent, and  in 
some even more. 

SHRI LALJI PENDSE: Can you name 
them? 

SHRI KRISHAN DUTT: If the hon. 
Member takes the same figures from the 
speech of Mr. Chordia and calculates the 
percentage, then my assertions will be proved 
but to ignore tht large percentage that we have 
attained and give prominance 1o the small 
number of items and the small percentage that 
we have failed to achieve and then to give a 
verdict that we hav* failed in achieving the 
targets of --ur Plans is not fair and not just. I 
am convinced that we have done very well in 
our Plans and in the Third Plan that we are 
still carrying on, we hope that we will do 
better and in th» sontext of the emergency, I 
hope the activities of the nation end of the 
Government will be accelerated in the same 
measure in view of our defence purposes, 
because to have full defence preparedness is 
not possible without adequate preparation on 
th* economic front. 

With these words, I express my gratitude to 
the President for the Address which he has 
been pleased to deliver.   Thank you. 

SHRI B. D. KHOBARAGADi:: Madam, the 
President has devoted much of his speech to 
the Chinese aggression and it is quite natural. 
As mentioned by the President in his speech, 
the issue of the Chinese ag"-gression has been 
and is today the overriding issue before us and 
everything else has to be considered in that 
context. But even though the President has 
given considerable importance to this issue, I 
am sorry +o mention that the President has not 
suggested any positive line of action in hia 
speech to carry out the firm resolution which 
was passed by both the Houses of Parliament 
on 14th November to remove Chinese 
aggressors from our sacred soil. The President 
nas-also stated that the Chinese Government 
has not so far accepted        Ihe- 
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[Shri B. D. Kho-baradage.] Coiombo 
proposals.    I am not    surprised.    It was    
quite   natural.    We expected that the 
Chinese Government would never accept the 
Colombo proposals.   What I want to know is 
this. What would be the reaction of     the 
Colombo  Powers and      what further steps     
the     Government     of     Inida desire to 
take in this respect?      Just now, while 
speaking in this    debate Mr.  Arora  said  
that  it is  a sort ol diplomatic victory for 
India as     the Chinese Government has not 
accepted the Colombo proposals.    I fail  to 
understand what sort     of diplomatic victory 
it is.   Because, we knew from the very 
beginning that the    Chinese Government 
would never accept thesj proposals.   China  
wants  to  grab  our territory only.    If at all 
we want to consider this to be some sort of      
a diplomatic  victory,   it  is  essential   at 
least that the Colombo Powers should 
condemn China who has not accepted these 
proposals.    Because the Chinese 
Government has not rejected nor ac--cepted 
these so far, merely  ignoring the proposals of 
the Colombo     Conference is not a 
diplomatic     victory. The Chinese 
Government will continue to ignore these 
proposals and ignore this issue for a pretty 
long time because the Chinese  Government 
is in possession of thousands of miles    of 
our territory.    In spite ot the assurance given 
by the Chinese Government or declarations 
made by the Chinese Government that China 
would accept the proposals in principle, 
China     is trying to find out some excuses 
not to accept the proposals.    This is, in mv 
opinion, a great affront to the Colombo 
Conference and the Colombo Powers. If it is 
a great affront by China, what attitude the 
Colombo Powers are %o-Ing to take?    Tf the 
Colombo Powers condemn the Chinese 
Government outright, then only we can 3av 
that there is some diplomatic victory.   Not 
until then there will be any sort of diplomatic 
victory. 

But even if the Colombo Powers 
condemn the Chinese Government, are -we 
to be satisfied with this diplomatic victory 
alone? Perhaps Mr. Arora ii'1 tome of his 
colleagues might be satis- 

fied with this diplomatic victory. So far as we 
are concerned, we can never be satisfied 
unless and until the firm resolution of both the 
Houses of Parliament that we will never have 
rest unless and until the Chinese aggressors 
are removed from our sacred soil, is carried 
out Unless it is done, we can never be satisfied 
however great the diplomatic victory might be. 
That is the fundamental issue. Therefore it is 
very essential that we should try to take steps 
to remove the Chinese aggressor from our soil. 
It is very essential that in this respect we 
should continue to strengthen our defences. 

An emergency has been proclaimed in this 
country. When this emergency was 
proclaimed, everybody expected that this 
emergency would be utilised to strengthen our 
defences, to strengthen our military strength 
so that we can take effective steps to drive out 
the Chinese aggressors from our land. But 
what do we find now? No doubt some efforts 
are being made to strengthen our defences. We 
are getting every day stronger and stronger so 
far as the military strength is concerned. But 
the question is, are we utilising this emergency 
fully f >r this purpose alone? The answer to 
this question must be given in the negative, 
because during this emergency, as has been 
expressed by so many Members in this House, 
V--Congress Party has tried to create rifts and 
dissensions in the opposition parties and to 
have the upper hand. Not only that, while the 
Congress Party is trying to suppress the other 
opposition parties, what do we find? There is 
an ugly struggle between two rival groups 
within the same Congress Party, for 
supremacy and for domination. 

SHM N. SRI RAMA REDDY (Mysore); 
Absurd. 

SHRI B. D. KHOBARAGADB: Absurd? I 
can quote a number of instances.   What 
about Madhya Pradesh? 

SHRI V. M. CHORDIA: That ftwt is 
absurd, not what you say. 
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SHHI     B.  D.  KHOBARAGADE:   I 
see, thank you. Whether it is in the District 
Congress Committees in Maharashtra or State 
Congress Committees, there is this rivalry 
going on and this rivarly is hampering the 
progress of the defence efforts because one 
Congress group tries to say it should be 
associated with a particular thing and another 
group says—no. Therefore, there is this 
rivalry and when that is the position, how can 
wc strengthen the defences? The rivalry is for 
supremacy or domination of one group of 
Congressmen aver another group of 
Congressmen Madam let us compare the two 
situations. I mean thu; situation some two or 
three months ba:k and the present situation. 
On !,0th October there was the massive 
invasion by China and then the whole country 
rose as one nation. The clarion call was given 
by the hon Prime Minister that we must 
sacrifice everything to defend our land, and 
every individual from Kashmir to Kanya-
kumari, supported the Prime Minister and his 
Government and said: "We will sacrifice 
everything, we will give you our money, our 
gold, our blood, our lives, everything, for the 
defence of our land." We then experienced a 
unity, integration and solidarity the like of 
which we never noticed during the last fifteen 
years of our independence. But what is the 
position today after these three months? The 
rolling of the ball was started by Panditji 
himself. By accepting the Colombo proposals 
he created dissensions and opposition in the 
country. Except the Congress Party and a few 
other persons, all were opposed to it, all the 
opposition parties said that there was danger 
in accepting the Colombo proposals and so we 
should not accept these proposals. But in spite 
of that, in spite of the opposition and in spite 
of the opinions expressed by well-intentioned 
people, those Colombo proposals were 
accepted and then these dissensions started. 
Apart from that, there are attempts made to 
run down the opposition parties. Just now, this 
morning also. I think, a reference was made to 
it and our Communist friends also referred to 
it.   One Socialist Mem- 

ber of Parliament has been arrested in Bihar. 
For what? Just because he opposed and 
criticised certain policies of the Congress. He 
was addressing a meeting exhorting the people 
to contribute everything that is possible for 
them, towards the defence of the country. 
While exhorting the people to contribute 
everything possible, he criticised certain 
actions of the Congress and so one MP.—not 
an ordin citizen—was immediately aires ced. 
Thus this emergency is being utili to suppress 
Fundamental Rights, to suppress the freedom 
of speech, to suppress the opposition parties 
and to have domination of one Congress 
group over another Congress group. May I 
ask the Government whether such an attitude 
and such a policy would, help to strengthen 
the defence of the country? Nobody says that 
the emergency should not be continued. Just 
now an hon. Member from the Congress 
benches said that the opposition wanted the 
emergency to be removed. We do not say that 
the emergency should be removed. As long as 
there is the danger and the threat of Chinese 
aggression we do not say that the emergency 
should be removed. But what we want is this. 
The emergency should be utilised to 
strengthen our defences and not for wiping 
out the opposition parties or to wipe out rival 
groups in Congress whether it be the left 
group or the right group, which is not in 
power. Therefore, this emergency should be 
utilised for defence purposes only. 

Only recently we learnt that the Congress 
Party is also having internal elections. What 
would be the effect of such internal elections? 
Will there not be these ugly rivalries: coming 
up again? Will not one group try to dominate 
another group? Will not one group try to gain 
power and destroy the other group? If such 
rivalries are allowed to contiue, would it not 
affect the morale of the people, Only a few 
days ago the Election Commission announced 
that they are going to have bye-elections. 
What will be the effect of those elections on 
the morale of the 
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meeting is organised by the Republican r'arty, 
we will not allow any Congressman even if he 
desires to do so, to participate in it. \ve will not 
allow him to participate in it. .tsut that is not 
the purport of that resolution. Because the 
resolution specifically mentions "sponsored by 
or connected with". Suppose 'tomorrow all the 
opposition parties join hands ana organise a 
meeting for the purpose of su-engthening our 
defences, i wouia like to know from the Con^.. 
benches whether they wouid aJiow 
Congressmen to participate m such a meeting 
or whether this resolution would be shown to 
them and they would be directed not to 
participate in such a meeting. From this resolu-
tion it is clear that even if the opposition 
parties come together and join hands and 
organise a meeting or some function for 
furtherance of defence effort then 
Congressmen will not be allowed to participate 
in that function or that meeting. That is the 
clear meaning of that resolution. 

THE DEPUTY CHAIRMAN: You have to 
wind up now. 

SHRI B. D. KHOBARAGADE: I will take 
about five or ten minutes more. Or if you wish 
I can continue tomorrow. 

THE DEPUTY CHAIRMAN": Five 
minutes? Take two minutes and wind up. 
5 P.M. 

SHRI B. D. KHOBARAGADE: Therefore 
this Resolution of the Congress Working 
Committee has affected the morale of the 
people because people began to think that we 
are sacrificing everything, giving our blood 
and gold and if this is the attitude of the 
Congress Party, why should we sacrifice our 
blood and gold? Naturally there will be 
frustration among the masses and when there 
is frustration among the masses because of the 
policies pursued by the Congress Party it will 
not be possible for us to organise our defence 
efforts on a strong basis. 
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Madam, I would like to refer to one or  two 
problems  only now.    First  I would refer to 
the gold policy of the Government.   No doubt 
the object of this policy is good but the 
question is whether by pursuing this policy    
we shall be able to achieve our objective. 
From the experience of the past    six months 
we have known that the gold policy of the 
Government has proved a total   failure.   The   
hoarded    gold, as mentioned by Shri  Ganga 
Sharan Sinha  yesterday,   the   big  bricks    
of gold are not   coming out.   It is   only the 
small golden    ornaments of   peasants, of    
working   classes, that   are coming out into 
the Defence Fund.   I want to know from the 
Government where these golden bricks have    
disappeared.   A   question   was   asked   in 
this House during the last session and Mr. 
Morarji Desai could not reply as to how much 
gold   there was in   the country.   He could 
not say how much gold could be   expected to 
be invested in the gold bonds.    Madam,    
instead of bringing out the hoarded gold th.s 
policy has created    numerous     other 
problems.      Morarjibhai    wanted    to solve 
that   problem.   He    could    not solve that 
problem but he has created a number of other    
problems.     Now the middle class people are 
suffering. As you know,    Madam,    the    
middle class people or small businessmen do 
not have enough   capital with    them. The 
moment there is    any   difficulty, the moment 
they    need some money, immediately they 
pawn their golden ornaments,    get    some    
money     and carry on their business.    Aga n 
when they get back some money, they  get 
their ornaments back.   This is what is 
happening.    But because of this new policy 
all this    middle    class   people will be put to 
trouble,   and they will not be able to cary on 
their business effectively.   And    secondly, 
we    have created another problem, the 
problem of unemployment. If not lakhs, at 
least thousands  of  goldsmiths  have     been 
thrown out    of the jobs.      They    are 
thrown on the streets. As was   mentioned      
yesterday      by    some    hon. Member,    
somebody has taken Up    a job as taxi driver, 
some as a rickshaw 

driver and so on. They are looking for all sorts 
of jobs. In this respect I would like to suggest 
this. Let there be some sort of ceiling on the 
possession of pure gold or ornaments, and let 
that ceiling be liberal. Let it be 50 tolas or a 
hundred tolas for every family; we do not 
mind. At this time we have given them 
limitless golden ornaments. If those people 
have any golden ornaments at this moment, let 
them have them but in future let us say that no 
individual or no family can be allowed to have 
pure gold or pure golden ornaments beyond a 
certain limit. Thereby we will be helping the 
goldsmiths also who will be able to prepare 
ornaments of pure gold. We will also be 
helping the middle class people who can 
purchase pure ornaments worth about a 
thousand rupees or two thousand rupees which 
can be utilised in times of difficulties. Let the 
Government consider this suggestion. If they 
want to impose some sort of ce ling on the 
possession cf golden ornaments, let the 
Government do so but let Government give 
the people liberty to purchase some pure 
golden ornaments. And that will solve the 
problem of the goldsmiths. 

THE DEPUTY CHAIRMAN: You have 
taken the five minutes that you wanted. 

SHRI B. D. KHOBARAGADE:    Few 
minutes, Madam. 

THE DEPUTY CHAIRMAN: Please wind 
up. You wanted only five minutes and you 
have taken that time. 

SHRI B. D. KHOBARAGADE: I only want 
to refer to the problem of Hindi language. 
The- Socialist Member, when he spoke today, 
said that the regional language should be 
immediately introduced. He also said I do not 
know whether it is the official policy of the 
Socialist Party—that when the State 
Governments want to communicate with the 
Centre it does not matter if the State    
Government 
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communicates with the Central Government 
in the English language. 

SHRI G. MURAHARI; Yes; quite, 

SHRI B. D. KHOBARAGADE: If this view 
is correct, then I think it will mean that you 
are giving the English language an official 
place. It will be the official language if it 
could be used between the States and the 
Centre. Is it the policy of the Socialist Party? 

SHRI G. MURAHARI: Yes; for non-Hindi 
speaking States. 

SHRI B.   D.   KHOBARAGADE:    It 
means that after 1965 also English should be 
allowed to have the status of official language; 
of associate language. My own opinion in this 
respect is, the question of language is not 
important; the question of national unity and 
integrity is more important. There is a 
considerable section of people in India who 
want that English should be continued for 
some time as official language. Pandit 
Jawaharlal Nehru could not resist this demand 
and he had to give a promise at the 

meeting of the Congress parliamentary group 
that a Bill will be introduced immediately for 
extending the time limit for English language. 
At this time of emergency when we are facing 
Chinese aggression on our frontiers if you 
want that there should be solidarity and 
integrity of the country, then we cannot but 
continue the use of English as official 
language because the independence, integrity 
and solidarity of the country is much more 
important than the Hindi policy or the 
language policy. Therefore, Madam, I would 
say that we should continue the English lan-
guage for some time. 

In conclusion, Madam, I thank you very 
much for the time you gave me to speak on 
this occasion. 

THE DEPUTY CHAIRMAN: The House 
stands adjourned till 11.00 A.M on Monday. 

The House then adjournee at 
seven minutes past five of the clock 
till eleven of the clock on Monday, 
the 25th February 1963. 
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